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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING
AT PUNE

ORIGINAL APPLICATION NO. 218 OF 2024

Dr (Mrs) Snehal Donde )...Applicant
VERSUS
Union of India and Ors )...Respondents

ADDITIONAL AFFIDAVIT IN REJOINDER ON BEHALF

OF THE APPLICANT

I, Dr Snehal Donde, Indian Adult residing at 19C/603, New
Dindoshi Garden Hill Society, New MHADA Colony, Film City
Road, Dindoshi Goregaon (East) Mumbai, the Applicant No. 1

herein do hereby solemnly affirm and declare as under:

1. Isay that I am the Applicant in the above captioned Original
Application and have read the Application and am familiar
with its contents. I say that I have also read and understood
the contents of the Affidavit of the Respondent No. 5 MPCB
dated 7th January 2025. I therefore say that [ am competent

to depose in the present Additional Affidavit in Rejoinder
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2. I say that I am filing the present additional affidavit in
Rejoinder with the limited intention to bring certain material

information on record.
LOCUS OF THE APPLICANT

3. In relation to the issue of the locus of the Applicant in her
capacity as a “Jal Nayak” in the Chala Januya Nadila
initiative of the State Government, I say that the position is
a voluntary position, and the Applicant has appointed in the
said position in the year 2017 due to her extensive
professional and academic expertise in the field of
limnology, zoology and biology. In her capacity as Jal
Nayak, the Applicant works as a civil society representative
with expertise on the subject of river protection and
preservation, and the Applicant is not, in any capacity, a
representative or employee of the State Government. A
copy of the letter dated issued by the Office of Divisional
Commissioner, Konkan Division, appointing the Applicant
as a Jal Nayak, along with a copy of a Government

| Resolution dated 30.11.2016 stating that the position of a
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Jal Nayak is a voluntary position has been annexed hereto

and marked as Annexure A-1

. I say that the filing of the present Application became

necessary due to the negligence of the Respondent
Authorities in implementing various directives and
decisions taken to protect and preserve the rivers covered
within the Chala Juniya Nadila campaign. It is pertinent to
note that the Respondent No. 3 Collector, and the Municipal
Commissioner of the Respondent No. 4 where to work in
coordination to take necessary steps identified in the
minutes of the meeting dated 22.12.2022 of the Chala
Januiya Nadila, in a phase-wise, time-bound manner. In
fact, the said minutes show that it was decided that a report
was supposed to be submitted to the Divisional
Commissioner to bring on record the action taken in
pursuance to the steps identified in the minutes of the
meeting. Also as per the guidelines given in the Government
Resolution no. 8222 dated 20.01.2023, a timeline was fixed
for the river rejuvenation programme and the steps to be
taken under the programme, as per which a deadline of
5.06.2023 was assigned for a report to be prepared by the

Nodal officer in consultation with the Jal Praharis to submit
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it to the District Committee, and the Chairman of the
District Committee (the Collector) was required to submit it
to the State-Level Committee of the Government. The Non-
government members and civil society representatives of
the State-Level Committee and experts were supposed to
finalize the report with an action plan by 14.09.2023 for the
Secretary, of the Water Resource Department (as a State
Nodal officer) to further coordinate with the Collector or
Municipal Commissioner respectively for resolving the
various issues identified and outlined in the report. The
Divisional Commissioner was then required to supervise the
follow-up of progress reports from the Collector of the
region. However, since December 2022 not a single meeting
for the Chala Januiya Nadila programme has been convened
by the Collector, although the civil society representatives
such as the Applicant have tried to conduct review meetings
with the support of Secretary and Joint Secretary of District
Committee, Thane Municipal Corporation, each municipal
Corporation/Council and have suggested detailed action
plans, due to the delay in execution of the steps highlighted
in the Government Resolutions no. 8222 dated 14.10.2022

& 20.01.2023 pertaining to the Chala Januya Nadila
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programme. It is submitted that even the Chief Secretary has
not conducted meetings for follow up and action as per CJN
GR no. 8222 dated 30" Sept, 2022, although water scarcity,
climate change and river pollution have exacerbated. As
highlighted in the Application and the previous affidavit of
the Applicant, although the concretisation and discharge of
untreated sewage from textile plants into the Waldhuni river
has been regularlyl raised by the Applicant and other
aggrieved citizens, no steps have been taken by the

Respondent Government authorities to address these issues.

. It is submitted that subsequent to the meeting convened by
the Commissioner of the Thane Municipal Corporation
dated 24th July 2024 (for which minutes were circulated on
7th August 2024) referred to in my previous affidavit, the
review meeting held under the Chala Januya Nadila
programme was on 22.04.2025, 28.04.2025 and 8.05.2025.
It is pertinent to note that the Chala Januya Nadila
programme, through various Government Resolutions have
constituted three distinct Committees for the supervision
and implementation of the programme/initiative namely at

the State Level (to be convened by the Chief Secretary of

433
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the State Government, a District Level Committee
(constituted by the Collector and to be held on a monthly
level) and at the level of the Municipal Corporation/Council
(to be convened by the Commissioner of the Municipal
Corporation/Council). However, since the past two years
the State Level meetings which should be convened by the
Chief Secretary of the State Government t have not been
held at all. The District Level Committees have been
convened from time to time but have not even been attended

by the Collector since December 2022.

. During the course of the meetings dated 22.04.2025,

28.04.2025 and 8.05.2025, the issues raised by me,
particularly in relation to the concretisation of the Waldhuni
river were discussed again, however no steps have been
taken by the Respondent Authorities to redress the issues
raised. A copy of the email written by the Applicant to
summarise the discussions undertaken during the meeting
dated 22.04.2025 has been annexed hereto and marked as

Annexure A-2. Copies of the minutes of the meeting dated
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22.04.2025 and 28.04.2025 have been annexed hereto and

marked as Annexure A-3 colly.

7. 1 further say that it is settled law, as provided for under
Section 18 (2) of the National Green Tribunal Act, 2010,
that “any person aggrieved” by environmental
destruction/pollution/issue raising a substantial question of
environmental law has the ability to approach this Hon’ble
Tribunal under Section 14, 15 and 16 of the National Green

Tribunal Act, 2010.
STATUS OF THE WALDHUNI RIVER AS A RIVER

8. I repeat and reiterate my averment in my previous Affidavit
in Rejoinder that the factum of the status of the Waldhuni
River as a river cannot be disputed by the Respondent
Authorities, including the Respondent No. 2 Water
Resources Department, when the status of the River and its
pollution has been an admitted fact by these Respondent

Authorities in various documents, including those

Sl oWely
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submitted before this Hon’ble Tribunal as well as the

Hon’ble Supreme Court.

[ further say that in terms of a Government Resolution dated
3.05.2018 for floodline demarcation and restricted zones to
control flood disaster and encroachments, a work order
dated 13.03.2024 (for a project budgeted at Rs.21,95,048/-)
issued by the Respondent No. 2 confirms that the
Respondent No. 2 has in fact initiated steps back in March
2024 to identify, map and demarcate the Waldhuni River
and its blue and red floodlines. However for reasons best
known to itself, the work of demarcating the floodlines of
the Waldhuni River has not been completed till date. A copy
of the work order dated 13.03.2024, along with some of the
pages of the tender documents issued by the Respondent
No. 2 that were obtained vide RTI Application have been
annexed hereto and marked as Annexure A-4. | say that |
have since come to learn that the work of mapping and
identifying the floodlines of the Waldhuni river has been

completed in October in 2023 but the Respondent Irrigation



Department has not notified the same till date and has not

released the flood line map in the public domain till date.

10.I repeat and reiterate my submissions in my previous
affidavit that Section 22 of the Maharashtra Regional and
Town Planning Act, 1966 stipulates the contents of a
Development Plan, under which, sub-section 22(j)
specifically directs the Planning Authority to incorporate,
“proposals for flood control and river pollution within the

Development plan.”

11.Similarly, Section 14 of the Maharashtra Regional and
Town Planning Act, 1966 provides that the Regional Plan
of an area may provide for, “prevention of erosion,
provision of afforestation or, reforestation, improvement

and redevelopment of water front areas, rivers and lakes”

12.1t is submitted therefore that rivers are meant to be

demarcated in Development Plan and Regional Plan as the

case maybe under the provisions of the Maharashtra

B —
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Regional and Town Planning Act, 1966 along with various
circulars issued by the Respondent No. 2 itself since 1989,
and the Respondent No. 2 has failed in its statutory
responsibility in undertaking the said work. The Applicant
has raised the said issue, amongst other queries regarding
untreated sewage being released in the river, in an email to
the Respondent No. 2 and 5 dated 03.04.2025. A copy of the
email of the Applicant dated 03.04.2025 has been annexed

hereto and marked as Annexure A- 5.

13.1 further say that as per the letter of the Executive Engineer

of the Irrigation Department, Thane itself dated 01.04.2024
issued to the Respondent Ambarnath Municipal Council
itself noted serious issues in the manner in which the river
bed of the Waldhuni river was being concretised and
encroached upon because of the construction work being
undertaken near/arising from the Shiv Mandir. The said
letter quoted various provisions of law and Government
Resolutions on the issue of illegal encroachments on river
beds and also mentioned that a site inspection had been

conducted on 17.05.2023. Inter alia, the letter cited a
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Government Resolution dated 06.05.2016 issued by the

¥%3

Urban Development Department of the State Government
which called for records being prepared with satellite
images taken every 6 months to monitor
encroachments/unauthorised constructions. The
Executive Engineer of the Irrigation Department, Thane
therefore called upon the Ambarnath Municipal Council to
take necessary steps to stop such encroachments from
occurring and to remove/demolish such encroachments in
its capacity as an Urban Local Body. However no steps
have been taken by the Respondent Ambarnath Municipal
Council to maintain buffers zones in Town Planning designs
by procuring satellite images/maps of Waldhuni river
stream orders, or to remove such encroachments, including
the concretisation of the Waldhuni river for the Shiv Mandir
project. A copy of the letter of the Executive Engineer of
the Irrigation Department, Thane dated 01.04.2024 has
previously been included in the List of Documents
submitted by the Applicant and has also been annexed
hereto and marked as Annexure A-6. It is submitted that
satellite images collated by the Applicant from 2011-2024

shows the excessive amount of construction and

—— ——
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concretisation of the Waldhuni river, particularly after 2015.
The images reveal the shocking manner in which a large
portion of the river has been completely encroached upon to
the extent it has been completely concretised. A copy of the
satellite images collated by the Applicant from 2011-2024

has been annexed hereto and marked as Annexure A - 7.

14.1t is submitted that the complete and utter apathy of the

Respondent Authorities in protecting and preserving the
Waldhuni river has constrained the Applicant to approach
this Hon’ble NGT seeking reliefs to preserve and protect the
Waldhuni river from concretisation and encroachments and
to ensure compliance of the various commitments and
action points announced by the Respondent Authorities
themselves to stop the concretisation of the river bed of the

Waldhuni river.

15.For the abovesaid reasons, I say that the prayers in the

present Original Application deserve to be made absolute
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16.For the abovesaid reasons, I say that the prayers in the

present Original Application deserve to be made absolute

(”-_' , Solemnly declared at  Mumbai )

it . //fk-
-+ On this day of June, 2025 ) APP
t X

Dr (Mrs) Snehal Donde

Identified by me

. 4
RbNITA BHATTACHARYA BECTOR
Advocates for the Applicant Before me
Office No. 17, 1*' Floor, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai — 400 001
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Office of Divisional Commissioner, Kokan Division
Employment Guarantee Scheme Branch
Kokan Bhvan, 27 Flr,, R.N0.225, C.B.D. Belapur,
Navi Mumbai 400614, Tel/Fax 27571643

Email: ggsdg kokan-m @ggy

No. M Gra Ro Ha Yo/T-5/]alashi/ Jalanayak/284/05/17
Date: 05.05.2017

To,
Smt. Snehal Donde
Goregaon, Mumbai

Subject: Regarding selection of Jalanayaks on State Level and
Divisional Level.

Reference: 1.Water Resources Department Government
Resolution No. Valmi-2016/ Pra.Kra. 69/16 Laksha
Vi (Astha) Dt. 30.11.2016.

2. Semi Govt. Letter No. jala Sa ke/06 dt.14.02.2017
from Dy. Director General, Yashada, Pune
dt.14.02.2017.

3. Letter No. Ja Sa Ke-1617/Pra.Kra.7/Karya 2/25
dt.27.04.2017 from the Director, Water Awareness
Centre, Yashada, Pune.

You have been selected for the post of Divisional Level
‘lalanayak’, vide letter at Ref.No.3 above. You may therefore start
working as per the instructions in water Resources Government
Resolution No. Valmi-2016/ Pra.Kra. 69/16 Lakshe Vi (Astha) Dt
30.11.2016, and as the instructions from Yashada, Pune.

Letter under reference from the Director, Water Awareness
Centre, Yashada, pune is enclosed for easy reference.

Encl: Letter at Ref.No.3

Sd/-
(Prabhakar Deshmukh)
Divisional Commissioner, Kokan Dmsxon

{i

———
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ENGLISH TRANSLATION

OFFICE OF THE DIVISIONAL COMMISSIONER
KONKAN DIVISION

EMPLOYMENT GUARANTEE SCHEME BRANCH

Konkan Bhavan, 274 Floor, Room No0.225 C.B.D. Belapur
Navi Mumbai 400614
Telephone/Fax No.27571643

E-mail: egsdc.kokan-mh@gov.in

KR.MGRAROHYO/TE-5/JALSHI/JALNAYAK/277/05/17
Date :- 03/05/2017
To,
1 Shri Sanjay Atmaram Yadavrao
Konkan Bhoomi Pratishtan, Ratnagiri
2. Shri Kishore Dharia
Chairman, Hirwal Sanstha, Tal. Mahad Dist. Raigad
4. Shri Avinash Suryakant Kubal
Mumbai. e ——
S. Srim. Snehal Donde |
Goregaon, Mumbai.
6. Shri Rahul Tivrekar

Mokhada, Palghar

Subject:- Selection of Jalnayaks at State-level and

Divisional-level.
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2
Reference:- Letter KR.-JA.KR.JSAKE-1617 / PR.
KR.7 / KARYA 2 / 25 dt. 27/04/2017
from Director, Jalshaksharta Kendra,

YASHADA, Pune.

Vide the aforesaid letter Jalnayak State-level and Jalnayak
Divisional-level have been selected in the meeting of YASHADA-
level Committee held on 12/04 /2017 for selection of State-level
and Divisional-level Jalnayaks. Greetings to you for further
movement for reaching the Jaljagruti Undertaking upto the
people as per Water Resources Department Government
Resolution KR.VALMI-2016/PR.KR.69/16 LAKSHEVI (ASTHA)

dt. 30/11/2016 and as per instructions of YASHADA, Pune.

For ready reference, a copy of the above-referred letter of
Director, Jal Saksharta Kendra, YASHADA, Pune is enclosed with

this letter.

Enclosures:- 1. Referred letter

2. Government Resolution dt. 30/11/2016

Sd/-

for Deputy Commissioner (ROHYO) Konkan Division
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ENGLISH TRANSLATION

Yashwantrao Chavan Academy of

Development Administration

(A Government of Maharashtra Organization)
JA.KR.JSAKE.1617/PR.KR.7/KARYA 2/26  Dt. 27 April, 2017
To,

The Divisional Commissioner,
Office of the Divisional Commissioner,

Konkan.

Subject : Regarding selection of State-level and
Divisional-level Jalnayaks
Reference : 1. Government Resolution Water
Resources Department, dt. 30
November, 2016
2. D.O. letter dt. 14.02.2017 of
Hon’ble Deputy Director General,
YASHDA
3. Your letter KR.MGRAROHYO/TE-
5/JALSHI/JALNAYAK/218/03/17

dt. 31.03.2017

Raj Bhavan Complex, Baner Road, Pune 411 007, India
(EPABX)(020) 25608000 After Office Hours.: 25618271 Fax: 25608100

Email: yashadafq.vsnl.com Website: www.yashada.org
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Sir,

Vide Government Resolution at aforesaid Reference No.1,
the main Jal Saksharta Centre YASHADA, at Pune and 3
Divisional Jal Saksharta Centres (Aurangabad, Amravati and
Chandrapur) have been set up in Maharashtra. For working of
these Jal Saksharta Centres it is proposed to create layer of
categories of Government-oriented Jalsevaks and Jalnayaks with
feelings of self-motivation and dedication at Village-level to State-

level and impart training to them regwarding Jal Saksharta.

Out of that as selection of State-level Jalnayaks is to be
done by the YASHADA-level Committee, vide letter at Reference
No.2 your Department was informed to forward the names of
persons who have done excellent work in Jal-related field of your
Department by adopting the criteria and guidelines given for
selection as State-level Jalnayaks. Accordingly vide letter at
Reference No.3 names of persons from your Department has been

sent to this Office.

Hence, for selection of State-level and Divisional-level
Jalnayask YASHADA-level Committee meeting was held on 12

s S
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April, 2017 in the Chamber of Hon’ble Deputy Director General,
YASHADA, Pune. In the said meeting the names of persons sent
by you and their individual-wise details were read out and by the
Committee Members considering the qualifications, work
experience, diligence, contribution to Jal-related work, awards
from various fields, writing, etc. factors of each person selection
of Jalnayak State-level and Jalnayak Divisional-level were

selected. Details of the said selection are given in the following

statement.
Sr. | Possible name of Jalnayak | District Opinion of Committee
No. Members
1 Shri Sanjay Atmaram Ratnagiri | Eligible for State-level
Yadvrao Jalnayak
2 | Shri Kishore Dharia Raigad | Eligible for State-level
Jalnayak
3 Shri Avinash Suryakant Mumbai | Eligible for State-level
Kubal Jalnayak
4 Dr. Ajit Suresh Gokhale Mumbai | Eligible for State-level
Jalnayak
S5 | Dr. Snehal Donde Mumbai | Eligible for Divisional-level
Jalnayak
6 | Shri Rahul Tivrekar Palghar | Eligible for Divisional-level
Jalnayak

* Excellence Through Training *

You are therefore requested to apprise all the said

Jalnayaks about their respective selection from your level.
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Likewise, you are requested to inform the Chairmen of
District-level Jal Saksharta Committee and Taluka-level Jal

Saksharta Committee about names of the Jalnayaks selected.

Yours faithfully,
With approval of Hon’ble Director General, Sd/-
YASHADA, Pune. Director
JAL SAKSHARTA KENDRA

YASHADA, Pune

Copy: humbly submitted for information to
1. Hon’ble Deputy Secretary, Beneficial Area Development,

Water Resources Department, Mantralaya, Mumbai.
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ENGLISH TRANSLATION

SETTING UP OF JALSAKSHARTA
CENTRE AT YASHADA, PUNE AND
FOREST ACADEMY CHANDRAPUR,
WALMI AURANGABAD AND
DIVISIONAL CENTRES AT DR.
PUNJABRAO DESHMUKH VIDARBHA
VIKAS ADMINISTRATIVE TRAINING

PRABODHINI AMRAVATI.

GOVERNMENT OF MAHARASHTRA

Water Resources Department

Government Resolution KR:- WALMI-2016/PR.KR.69/16
LAKSHEVI (ASTHA)
Mantralaya, Mumbai-400 032

Date:- 30 November, 2016

Reference :- Government Resolution KR.WALMI-2016/(PR.KR.
07/16)/LAKSHEVI(ASTHA), dt. 11 February 2016
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INTRODUCTION:-

The availability of water fit for use is limited and less than
the requirement. Due to increasing population, increasing
industries and irregular monsoon the pressure on available water
will mount in future. For available water to be available in
required proportion of all users it is necessary to use water
frugally and in a planned manner. For this purpose it is
necessary to create awareness about Jaljagruti and Jalsaksharta
in the community and in this regard the Jaljagruti
Saptah implemented in the State in last year has received
tremendous response from the public. Accordingly in the Budget
Session of 2016 the Hon’ble Finance Minister Sir
has declared creation of permanent Jalsaksharta Kendras in the
State. With a view to its implementation the issue of giving
detailed instructions as regards setting up, composition and
terms of reference of the Jalsaksharta Kendras was under

consideration of the Government.

CONCEPT :-

For reaching various schemes being implemented by
Government Departments relating to works connected with water
and for using water economically in a planned manner with the

objective of active participation of the public being necessary

D
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;. S5
Government Resolution has been passed for implementation of
Janjagruti Abhiyan permanently in the State. For preparing
various undertakings for public awareness and arrangement for
imparting necessary training for reaching the same upto the
people will be done in the Jalsaksharta Kendras. For reaching
Jaljagruti undertakings upto the people structured series of
spontaneous volunteers like Jalnayak, Jalkarmi and Jalsevak
will be created at the State-level, District-level, Taluka-level and
Village-level respectively. For maintaining coordination and
compatibility in implementation of Jalsaksharta Undertakings,
Jalsakasharta Programme will be implemented by creating

Coordination Committees at the State-level, District-level,

Taluka-level through them permanently in the State.

GOVERNMENT RESOLUTION :-

1.0 Approval is being given for setting up Divisional
Centres of Chief Jalashaksharta Centre and Forest Academy at
YASHDA Pune permanently, Chandrapur Jal and Bhoomi
Vyavasthapan (WALMI), Aurangabad and Dr. Panjabrao
Deshmukh Vidarbha Vikas Prashaskiya Training Prabodhini in

the State.
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2.00 Terms of Reference and Procedure of Jalsaksharta

Kendras

Training, research and writing, as well as subsidiary

supportive works will be done in the Jalsaksharta Kendras as

under.

2.1

(1)

(3)
(4)

(7)

(8)

2.2

Training

Preparing Five yearly and annual Training Plan of Jal
Saksharta.

Determination of necessity of Training relating to
Jalsaksharta.

Determining various modules for training.

Selection of Jalnayaks at various levels.

Imparting training to various users of water/
beneficiaries/Jalnayaks/Jalkarmis/Jalsevaks.
Doing planning for training and guidelines for
Divisional Centres.

Preparing reading materials and publicity materials
for Jalsaksharta /Abhiyan and relating to training.
Organising Workshops relating to Jalasaksharta in
the State and giving guidance therein.

Research and Writing

Creating reference materials regarding water storage,

water conservation works, cultivation project, scheme

. -
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completed through people’s participation and its impact on
jalmanas, pollution of water and measures, recycling of
water and making the same easily available to public, for
that purpose using of web sites wherever necessary and
making information easily available to the public, making
available short film/ documentary regarding training and
Jalsaksharta available to the concerned Government
agencies, creating technical literature in a language that
can be understood by the general public etc. works in
respect of projects completed and under construction
through Government in the State.
2.3 Dissemination and publicity of Jalsaksharta:

Evolving policy for dissemination and publicity about
Jalsaksharta and creating Janjagruti in the State,
preparing literature for the same, imparting training for
implementing Janjagruti Week every year in the State as
per Government policy and creation of necessary literature
therefor etc.
2.4 Subsidiary works

Doing policy-based guidance of various Government
Departments working in the field of water, for e.g. Water
Resources Department / Water Conservation Department/
Rural Development Department / Water Supply and

I
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Hygiene Department / Employment Guarantee Scheme /

Agriculture Department / Urban Development Department

/ Industries Department / Environment Department etc.

Departmental agencies.

3.0 Composition and details of posts of State-level

Jalsaksharta Centre at YASHDA Pune will be as under:-

Sr.
No.

Designation

Post

Num-

ber

Director Jal Saksharta
Kendra, YASHDA

Associate/ Assistant Professor

1

(Information Education and

Dialogue)

2 Executive Director Assistant Professor/ Associate | 1
Professor
Research Officer (Writer) Research Officer
Research Officer (Training) | Research Officer
5 Research Officer Research Officer 1

Research Assistant

Research Assistant

Clerk Typist

The posts of Director and other officers/employees in the

Jalsaksharta Kendras should be filled as per functioning of

YASHDA Sanstha by deputation/contract basis.

4.0

Composition and details of posts of Divisional-level

Jalsaksharta Centre will be as under:-
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Sr.No. Designation Number

Divisional Director

Divisional Executive Director
Pralekhan Officer
Training Officer

Training Assistant
Pralekhan Assistant
Clerk Typist

~N| O | B W D e
o Bl e B I e e

5.0 Area of Operation of Divisional Jalsaksharta Centre:-

Sr.No. Jalsaksharta Area of Operastion

Centre/Divisional Centre

1 2 3
1 YASHDA, Pune Pune, Nashik and Konkan
Revenue Division
2 Jal Va Bhoomi Vyavasthapan | Aurangabad Revenue Division
Sansthan (WALMI),
Aurangabad
3 Dr. Panjabrao Deshmukh Amravati Revenue Division

Vidarbha Prashaskiya Ani

Vikas Prabodhini, Amravati

4 Van Prashasan Vikas Va Nagpur Revenue Division
Vyavasthapan Prabodhini,
Chandrapur

5.0 It is policy of the Government to implement the
Jalsaksharta Jaljagruti undertaking through public participation
and volunteers spontaneously coming forward. For that purpose
the following structural layer of Jalsevak, Jalnayak, Jalkarmi has

been created.
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5.1 Jalsevak

Trained individuals doing the work of Jalsaksharta at the

village level and local bodies level will be known as “Jalsevak”.

There will be one Jalsevak at each Gram Panchayat level.

5.1.1

(1)

(2)

(3)

(4)

2.1,2

(1)

(2)

Functions of the Jalsevak:-

Contribute to implementation of Watery Shivar
Mission as well as increasing the efficiency of
agricultural management.

Actively participate in Jalsaksharta Programme at
the local level.

Give information about Jalsaksharta in the
Gramsabha/other meetings. By organizing various
programmes relating to Jalsaksharta/dissemination
of Jalsaksharta by participating in undertakings.
Assist in creating awareness about Jaljagruti at the

school/college level.

Qualifications and selection of Jalsevaks :-
Jalsevak should know to write read and practising
high standards of life and inspired by the spirit of
sacrifice and nationality.

Jalsevak should be a Gramsabha member and

approval of Gramsabha is necessary for his selection.



592
9 ... §79

(3) Person having knowledge about various development
undertakings of the Government, messenger of
hygiene, social worker, volunteer of Rashtriya Seva
Sanstha, person doing work with social commitment,
citizens coming forward spontaneously should be
given preference in appointment.

(4) If work of Jalsevak is not satisfactory the
Gramsabha/local autonomous body can cancel the
selection.

(5)  The list of Jalsevak selected by Gramsevaks will be
sent to the Taluka-level, District-level Jalsaksharta
Committee and concerned Jalsaksharta Centre
through the Gat Development Officer Panchayat
Samiti.

(6) Recording of work done by the Jalsevak will be
maintained by the concerned local autonomous

body.

5.2 Jalkarmi

Trained regional employees/officers having direct contact
with people of various departments of Government implementing
water-related undertakings as well as Government-aided

organisations will be known as Jalkarmis.
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5.3 Jalnayak

Trained persons imparting training at various levels and
having experience in the field of water will be known as
“Jalnayak”. The number of Jalnayaks at various levels will be as
under: State-level 24, Divisional-level (at 8 from each Division)
48, District-level 340 (at 10 Jalnayaks from each District),
Taluka-level 3224 (at 12 from each Taluka). Making changes in
these numbers, determining the efficiency of Jalnayaks at various
levels, by determining the criteria for selection of Jalnayaks and
taking action for selecting them will be done by the Jalsaksharta
Centre. The Terms of Reference of the Jalnayak will be to guide

Jalsevaks at the village level as well as guiding Jalkarmis.

5.4 Guidelines as regards selection criteria, their numbers and
functions of Jalsevaks, Jalkarmis and Jalnayaks should be given

by YASHDA Pune from time to time.

6.0 Coordination
For coordinating various undertakings implemented for
creation of Jaljagruti in the Stat following Committees are being

set up at various levels.

Sr. | Coordination Committee | Chairman Composition

No.

1) State-level Jalsaksharta | Principal Secretary As per Annexure-A
Committee (Water Resources)

2. | YASHDA-level Deputy Director | As per Annexure-B

Jalsaksharta Committee | General YASHDA

3. | District-level Collector As per Annexure-C

Jalsaksharta Committee

4. | Taluka-level - | Tahsildar As per Annexure-D

Jalsaksharta Committee

sl L
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6.1 Terms of Reference of State-level Committee

(1) Taking decision on Jalsaksharta subject, policy and
problems in various Departments.

(2) Dissemination regarding Jalsaksharta and deciding about
publicity medium and policy.

(3)  Taking review of Research and Pralekhan.

(4) Generally meetings of the State-level Coordination

Committee should be held twice in a year.

6.2 Terms of Reference of YASHDA-level Jalsaksharta
Committee

(1) Do planning for implementation of directions received from
the State-level Committee.

(2)  Giving approval to Training Plan of Jalsaksharta Centre
and Divisional Centre. Taking review of Jalsaksharta
Committee’s working from time to time. Planning of Training
Programme as well as taking review of actual implementation.
(3) Doing selection, making changes therein, cancelling
selection etc. of Taluka-level, District-level, Divisional-level and
State-level Jalnayaks.

(4)  Finalising list of employees becoming available for the post
of Jalkarmi from various Departments.

(5) At least three meetings of YASHDA-level Committee should

be held in a year.



595

12
6.3 District-level Jalsaksharta Committee
(1) Taking review of Plan and Report of Jalsaksharta
Programmes of the District throughout the year and finalizing the
same.
(2) Doing planning and implementation of Jaljagruti
Programmes, for e.g. Jaljagruti, tree plantation, etc.
(3) Collation of information about concerned experts,
Government/Non-Government persons, voluntary organisations
connected with Jalsaksharta in the District and submitting it to
the Divisional Centre. Assisting the Divisional Centre in selection
of District-level and Taluka-level Jalnayaks, Jalkarmis.
(4) Informing the Divisional Centre about training needs,
subject, problems of Jalkarmis and Jalsevaks.
(5) At least three meetings of the District-level Jalsaksharta

Committee should be held in a year.

6.4 Terms of Reference of Taluka-level Jalsaksharta Committee
(1)  Guide about selection of Jalsevaks and doing evaluation of
their work.

(2)  Monitoring the work of Jalsevaks.

(3) Taking review of training from time to time.

(4) Coordinate in the programmes/undertakings of various
Department of the Government.

T R SN
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(5) Coordinate with organisations concerned with use of water

and attempt to strengthen them.

7.0 Funds for Jal Saksharta Centre :-

Funds required for State-level Centres and Divisional
Centres of Jalsaksharta as per demands from Water Resources
Department will be transferred to YASHDA Pune from time to
time. Appropriation of said funds should be done as per YASHDA
functioning. Audit and other financial issues will be as per
standards of YASHDA. YASHDA will have administrative control

over Jalsakshara Centres and Divisional Centres.

8.0 Detailed guidelines about working of Jalsaksharta Centres
and Divisional Centres will be issued by Water Resources

Department/YASHDA.

9.0 Jalnayaks, Jalkarmis and Jalsevaks doing excellent work
of Jaljagruti and Jalsaksharta will be honoured every year. The

system in this regard should be determined by YASHDA.

10.  As the work of Jaljagruti and Jalsaksharta is to be done by
the Jalnayaks, Jalkarmis and Jalsevaks spontaneously out of
social commitment they will not be paid any compensation or

— .14,

.
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regular financial honorarium. In the training programmes
organized in numbers by Jalsaksharta Centre/Divisional Centre
if the Jalnayak, Jalkarmi and Jalsevak delivers lectures

honorarium will be paid as per prevalent rules of YASHDA.

11.0 The said Government Resolution is being issued with
consent of GAD’s Unoff. Reference No.29/16, dt. 19/08/2016 as
well as Forest Department, Water Resources Department,

Planning and Finance Department.

The said Government Resolution has been made available

on Government of Maharashtra website www.maharashtra.gov.in

and its code numberis 201611301721555727. This Government

Resolution has been issued by certifying under digital signature.

As per order and in the name of the Governor of

Maharashtra.

Enclosures: Annexures A, B, Cand D
(S. M. Upase)
Secretary (JSANNI AND LAKSHEVI)
Copy to,
1) The Secretary to Hon’ble Governor, Rajphavan, Mumbai

2) The Principal Secretary to Hon’ble Chief Minister,



3)
4)
S)

6)

7)

8)

9)
10)

11)

12)

13)

14)

15)

16)

17)

18)

19)
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The Private Secretaries of all Ministers / Ministers of State
All Vidhansabha Members/ Vidhan Parishad Members
Hon’ble Chief Secretary, Maharashtra State, Mumbai

All A.C.S./Principal Secretary/Secretary, Mantralaya,
Mumbai

The Director General, YASHDA, Pune

The Secretary, Maharashtra Water Resources Regulation
Authority, Mumbai

All Executive Directors, Water Resources Department

All Divisional Commissioners

The Director General, Jal Va Bhoomi Vyavasthapan
Sanstha (WALMI), Aurangabad

The Director General, Maharashtra Engineering Research
Institute (MERI), Nashik

The Director, Dr. Panjabrao Deshmukh Vidarbha
Prashaskiya Ani Vikas Prabodhini, Amravati.

The Director, Van Prashasan Vikas Va Vyavasthapan
Prabodhini, Chandrapur.

All Chief Engineers, Water Resources Department.

All Collectors

All Chief Executive Officers, Jilla Parishad

All District Superintending Agricultural Officers
Concerned Committee Member, State-level Jalsaksharta

Samiti
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21)

22)

23)

24)

25)

26)

27)
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Concerned Committee Member, YASHDA-level
Jalsaksharta Samiti
Concerned Committee Member, District-level Jalsaksharta
Samiti
Concerned Committee Member, Taluka-level Jalsaksharta
Samiti
All  Superintending Engineers, Water Resources
Department.
All Executive Engineers, Water Resources Department,
Mantralaya, Mumbai.
All Joint Secretaries/Under Secretaries, Water Resources
Department, Mantralaya, Mumbai.
The Under Secretary/Desk Officer, Water Resources
Department, Mantralaya, Mumbai.

Select File.
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Enclosure to Government Resolution, KR WALMI-2016/

PR.KR.69/16 LAKSHEVI(ASTHA), dt. 30 November, 2016

ANNEXURE A
1, Composition of State-level Jalsaksharta Samiti

1 | Principal Secretary (Water Resources) Chairman

2 | Director General, YASHDA Joint Chairman

3 | Director General, (WALMI) Joint Chairman

4 | Divisional Commissioner (All) Member

5 | Deputy Director General YASHDA and Chairman | Member
YASHDA-Ievel Committee

6 | Joint Secretary, (Forests) Revenue and Forest Member
Department

7 | Deputy Secretary (Training) General Member
Administration Department

8 | Deputy Secretary, Rural Development and Member
Panchayat Raj Department

9 | Deputy Secretary, Water Resources/Employment | Member
Guarantee Scheme

10 | Deputy Secretary, Water Supply & Hygiene Member
Department

11 | Deputy Secretary, Agriculture and Animal Member
Husbandry Department

12 | Deputy Secretary, School Education Department | Member

13 | Deputy Director, Nagarpalika Administration Member

14 | Member Secretary, Maharashtra Pollution Member
Control Board

15 | Director/Executive Director, Jalsaksharta Centre, | Member
YASHDA

| 16 | Director/Deputy Director, Information and Public | Member

Relations Department

17 | Two non-Government members nominated by the | Member
Government (persons/experts who have rendered
remarkable service in this field)
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18 | Two nominated Jalnayaks (to be nominated by Member
YASHDA Jalsaksharta Centre)
19 | Deputy Secretary, Water Resources Member-

Secretary
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Enclosure to Government Resolution, KR.WALMI-2016/

PR.KR.69/16 LAKSHEVI(ASTHA), dt. 30 November, 2016

ANNEXURE B
1. Composition of YASHDA-level Jalsaksharta Samiti

Deputy Director General, YASHDA Chairman

2 | Director, Ground Water Survey and Development | Member
Agency
Director, RAGRAVISAN-YASHDA Member

4 | Director, Soil Conservation, Agriculture Member
Department

5 | Executive Director Irrigation Development Member
Corporation (All)
Deputy Secretary, Water Resources Member

7 | Divisional Director, Divisional Jalsaksharta Member
Centre

8 | Deputy Secretary, Urban Development Member
Department

9 | Director, Education Department Member

10 | Additional Chief Executive Officer, Vasundhara, Member
Pune

11 | Chief Engineer, M.JI.PRA.’s representative Member

12 | Two non-Government members nominated by the | Member
Government (persons/experts who have rendered
remarkable service in this field)

13 | Two Jalnayaks nominated by YASHDA Member
Jalsaksharta Centre

14 | Director, Jalsaksharta Centre, YASHDA Member

15 | Executive Director, Jalsakharta Centre, YASHDA | Member-

Secretary
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Enclosure to Government Resolution, KR.WALMI-2016/

PR.KR.69/16 LAKSHEVI(ASTHA), dt. 30 November, 2016

ANNEXURE C
1, Composition of District-level Jalsaksharta Samiti
1 | Collector Chairman
2 | Chief Executive Officer, Jilla Parishad Joint Chairman
3 | District Superintending Agricultural Officer Invitee
4 | Executive Engineer, Small Irrigation, Jilla Coordinator
Parishad
5 | Executive Engineer, Small Irrigation (Water Member
Conservation)
Education Officer, Jilla Parisahd Member
Project Director, J.PR.VL.YAN. Member
Divisional Director, Divisional Jal Saksharta Member
Centres Aurangabad /Amravati/Chandrapur
9 | Representative of YASHDA Jalsaksharta Centre - | Member
for Pune/Nashik/Konkan Divisions
10 | Deputy Collector (ROHYO) Member
11 | Deputy Director, Social Forestry Member
12 | Deputy Conservator of Forests Member
13 | Senior Geologist, Ground Water Survey and Member
Development Agency
14 | Executive Engineer (PRA.PA.PU.) Member
15 | Executive Engineer (M.JL.PR.) Member
16 | Two members from the District nominated by Member
Hon’ble Guardian Minister (persons/experts who
has rendered remarkable service in this field)
17 | Two Jalsevaks from the District nominated by Member
Hon’ble Guardian Minister
18 | Executive Engineer (Agriculture Management), Member-
Water Resources Department (If there are more Secretary
than one E.E. at one Headquarter it will be
decided by the Executive Director Irrigation
Corporation)
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Enclosure to Government Resolution, KR.- WALMI-2016/

PR.KR.69/16 LAKSHEVI(ASTHA), dt. 30 November, 2016

ANNEXURE D
i [ Composition of Taluka-level Jalsaksharta Samiti

1 | Tahsildar Chairman

2 | Block Development Officer Joint Chairman

3 | Taluka Agricultural Officer Member

4 | Range Forest Officer Member

5 | Plantation Officer (Social Forestry) Member

6 | Deputy Engineer (LPA) Jilla Parishad Member

7 | Deputy Engineer (Local-level) Member

8 | Deputy Engineer Gra.Pa.Pu. Member

9 | Deputy Engineer Water Resources Member-
Secretary

10 | Jalnayak (Taluka-level) 4 Non-Government
Member

11 | Jalsevak (Taluka-level) 4 Non-Government

Member
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Yeshwant Chavan Academy of Development Administration s 33
(A Government of Maharashtra Organization)

Raj BhavanComplex,Baner Road, Pune411 007. Tel: 020 25608000

Out.No.Ja Sa Ke-3017/Pra. Kra.21/Karya 2/150
Date: 08.11.2017

To,

Dr. Donde Snehal Subhash

19 C, 603, New MHADA Colony, Garden Hill Society,
Goregaon, Dindoshi, Goregaon Film City Road,
Goregaon - E, Mumbai 400065.

Subject: Request to be present for the Induction Training
Programme for ‘Jalanayak (State Level) and
‘Jalayoddha’, to be organized from 16t November to
19th November 2017.

Reference: Government Resolution, Water Resources Dept., No.
Valmi 2016/Pra. Kra. 69/16 La Kshe Vi (Astha), dt.
30t November 2016.
Sir,

With reference to the above, State Level Water Awareness Centre
has been established at Yashada, Pune and Divisional Water Awareness
Centres at Aurangabad, Amravati and Chandrapur. In order to promote
Water Awareness Mission, a team of Jalannayak to Jalasevak that can
work with self inspiration is to be established on various levels that can
undertake the work of water awareness consisting of trainings at
various levels, preservation of water sources, conservation and
replenishment water management, efficient use of water and other

related work.

Induction Training Programme for Jalanayak (State Level) and
Jalayodhha (Divisional Level) will be conducted from 16 November to
19t November 2017. This will be a first induction training programme
to be organized for Jalanayak (State Level) and Jalayoddha (Divisional

Level). B
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This will be a residential training, hence all the arrangements
during the training period (residential - meals) have been made at
Yashada. You will report at Yashada on 15t November 2017 evening.
Conveyance charges to and from also will be paid to all the Jalanayak
(State Level) and Jalayoddha (Divisional Level) as per the Yashoda rules.

Training will start on 16t November 2017 at 9.00 a.m.

Your presence will be valuable. Dignified and experiences
persons like Hon'ble Dr. Rajendra Sinh, Hon'ble Secretary, Water
Resources Department, Hon'ble Secretary, Water Conservation
Department, Hon'ble Principal Secreary, Agricultural department, etc.
will give their guidance in the training. You are therefore requested to
be present at Yashada, Pune from 16% November to 19% November

2017 for the induction training progragmme.

Yours faithfully,
Sd/-
Director
Water Awareness Centre, Yashada, Pune
Copy to:

1. Hon’ble Dy. Commissioner (Development Branch) Divisional
Commissioners (all) - You are requested to give instructions to
all the Jalanayak and Jalayoddha in your division, to be present
for the said training.

2. Hon'ble Divisional Director, Divisional Water Awareness Centre,

Aurangabad, Amravati and Chandrapur.
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From:
Subject:
Date:
To:

Cc:

B0Ricxuee -A-2
Dr. Snehal Donde drsnehaldonde @gmail.com §3 S
Re: Chala januya nadila abhiyan - a3Ld

23 April 2025 at 8:28 AM N
AMBARNATH MUNICIPAL COUNCIL chiefofficerambarnath@gmail.com

seticthn@gmail.com, T, 37, BTUT qredyR fuTT, Faar eetmidkalwa@gmail.com, RO Kalyan rokalyan@mpcb.gov.in,

Ronita Bhattacharya ronita.b6@gmail.com

Dear Umakant Gaikwad ji,

Indeed it was wonderful interaction with you during Chala Januya nadila review meeting held yesterday dated 22nd April in your office
at 4pm. | am sure under your dynamic leadership we shall be able to progress in right direction for Waldhuni river rejuvenation from its
origin to confluence, since most of its stretches are in AMC jurisdictions.

As discussed during the meeting regarding;

1- SBT technology for sewage treatment with vaccum drainage system for Shivmandir site to begin with, for 15 MLD flow volume, |
suggest it should be decentralised in parts. And for that let the hydraulic hydrology and geotechnical mapping survey be conducted
first. As decided by you to organise the survey on Thursday | have informed the expert and Prashant Pawar to coordinate as instructed
by you.

2- garbage dumping issues as you mentioned about a comprehensive plan, kindly share with me so that further suggestions and
facilitation can be done, since all garbage is being mostly dumped in the Waldhuni all over AMC region.

3- as shared about the textile units functioning in Barkupada and loknagari and more list is available with your office, please take action
immediately as Waldhuni is polluted mainly due to the untreated effluents flowing in AMC region.

4- Also please follow up with MIDC and MPCB for polution from Phansipada MIDC region in Waldhuni stretches.

5- in the same region Phansipada in Forest area, encroachments are there and forest officers were informed, so you are requested to
follow up for vacating the Waldhuni stretch encroachments.

6- Near Shivmandir area too from upstream Palegaon area similar action for encroachments is required. Kindly procure flood line maps
from irrigation department to do the needful. And do not allow constructions design by town planning on the buffer zones as suggested.
Tehasildar office Circle officer has been shown all the areas for cooperation and maps availability. Since we jointly visited Reliance
area where most of the flawed town planning is noticed. Steam orders of Waldhuni need to be protected for her to flow incessant.

7- As per archeological survey noc they have issued it for repair work not new constructions, since upto 100 m it is restricted. Hence
kindly wait for the hydraulic hydrology survey work to be completed of the area, before further ghat work is taken up.

8- Also river bed concretization be removed for the restoration of ecological flow of the river and reviving biodiversity. | have explained
the importance of symphony of soil and water-sewage microbes for self cleaning process and biodiversity, as well as ground water
percolation which is also explained in recharge note by the Ground water authority in Shivmandir temple proposal.

9- garden established on govind pull on Waldhuni river be removed to make free land of river and borewells investigation be done, as
informed.

Once again thanks for your positive response and looking forward to our joint mission for common goals. Meeting of minutes be shared
at earliest please.

Warm regards

"Vision where Passion meets Purpose of inspiring & transforming lives"

Sincerely

Dr (Mrs) Snehal Subhash Donde

MSc, PhD (Zoology) EMBA, PGDEM, MEM, PhD (MS),

Fulbright Scholar, Washington DC, Fulbright Foreign Scholarship Board & United States Bureau of Education & Cultural affairs,
Jalnayak Govt of Maharashtra (Thane & Mumbai), Member, World Water Council & Core Member Indian River Basin Council,
Chairperson, Clean & Healthy Rivers Committee, Microbiologist Society, India

Dean Administrative Affairs, BRC, GEV, Affiliated to University of Mumbai.

Mob. 9819088651, 9167698570

On Tue, 15 Apr 2025, 3:31 pm Dr. Snehal Donde, <drsnehaldonde @gmail.com> wrote:
Dear Gaikwad ji,
CO Ambernath,
PFA. Kindly go through the GRs for its compliances with regards to Waldhuni river ghat and beautification work ongoing work near
Shiv Mandir area. Also as requested kindly arrange a joint meeting along with the officers from various departments invited earlier
for the shiv mandir site work. We would like to understand the project from EIA perspectives and norms of river flood lines. A review
meeting of chala Januya Nadila is also awaited.
Kindly note that a detailed survey of Waldhuni river is already conducted by an agency hired by the Irrigation department, Kalwa
office, a report of which you may procure to design the overall proposal of Shiv Mandir site for ghat construction and beautification,
as well as to take corrective measures in the town planning of Palegaon and other sites. As all the upstream area of Waldhuni
stream orders are covered up, violating the norms of buffer zones.
Looking forward to an earliest meeting for collective discussion and sustainable action.
Warm regards
CC marked to the irrigation department and Collector office for necessary action.
Jalnayak Dr Snehal Donde
Nadi Samanvayak CJN

On Thu, Apr 3, 2025 at 1:21 PM Dr. Snehal Donde <drsnehaldonde @ gmail.com> wrote:
Dear Gaikwad Sir,
CO AMC
Greetings!
Pointwise is my response to your report of CJN minutes compliances. Please take note of the following points;
1- as per old records nallah was term used for stream orders and kindly note that in olden days temples used to be established on
bank of river and not literal meaning nallah (drainage), as river water is considered holi and sacred
2- regarding irrigation dept mentioning that it is not notified, letter is dated of year 2022 and thereafter. However, kindly note that to
notify this river and demarcation of blue line red line flood line Kalwa division Jalsampada office under Mr Bodke DE has already
completed survey work in 2023, after tender process and work order, the report is submitted to Chief engineer for approval. | have
also followed up with Mr Naik Chief engineer and requested to speed up notification of Waldhuni, as it is delayed for more than a
year. Also a joint meeting was recently conducted in Superintendent engineer office to get the status report. An RTI was also filed
to get the work order as right status is concealed.
3- instead of all that is proposed in the temple tourism project, please note that as AMC has never priorities to treat the sewage
and establish SBT as suggested time and again, that untreated sewage continue to be discharged in the stream flowing in front of
the temple. Instead of concretizing river bed affecting the water percolation and putting this river in a pipe is mindless work. It is
responsibility of Municipal administration to treat sewage with effective model.
Satellite image shows that 2015 onwards concretization and cornering of the river with sewage to put it in pipeline has been
executed.
Temple premises will be clean and beautiful if ecological flow and biodiversity is allowed to flourish. And necessary facilities
created for garbage disposal along with sewage treatment.
It is no way a solution to concretize river bed to keep temple premises clean.

All nviar the minirinal araa iecniae nf narhana ie nrnminant dua tn miemananamant
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4- Environment clearance is important in every case. As River Re]uvenatton Committee (RRC) is non functional in Thane region
although since 2018 as per ngt order and MPCB being member secretary are required to submit quarterly complaince reports,
Hence i have discussed with Mr Nipurte in Collector office, urban development dept, as he is nodal officer given by the collector
for compliances of river related work and activating RRC. Therefore, kindly consult with this committee too before carrying out any
work on Waldhuni river please. All the other approval documents issued by various departments to give approval for temple ghat
construction is contradictory, in my views. Hence need to be considered for varification. Therefore we request you to keep the ghat
work on hold.

5- yes for shiv mandir development work we had requested to call a joint meeting for the work to be executed with consultative
approach, but in presence of our team of river experts and Jalprahari, which was not done. Hence we request you to again
conduct a meeting.

Please note that as per AS| recognition to the temple as heritage, display board signify that up to certain mts no work can be
carried out. Even this has not been addressed in the said minutes of meeting. And ghat work is in violation of such norms.

Also note that geotechnical mapping, hydrogeology and hydraulics survey is not conducted at all prior to the ghat work initiation.
During the monsoon time we have witnessed flooding in the area as well as shivling submerged in gutter water. As all drainage is
put to oneside towards the temple.

| request you to visit the place and do needful as requested and demonstrations presented before Previous CO and additional CO,
about impactful SBT technology for sewage treatment.

As you have given examples of Nashik, Alandi and Varanasi, for similar temple tourism and beautification, kindly procure right
informations as in Nashik there is HC order where NEERi has submitted report for deconcretization. Same is the case with other
two sites you have mentioned. | shall share with you information if required.

Instead of concretization and beautification we need to first work on sewage treatment and garbage management, as air quality is
also affected.

7- yet dismantling of textile units not done

Looking forward to your prompt action in all the above, with scientific understanding please.

Warm regards

Jalnayak Dr Snehal Donde

"Vision where Passion meets Purpose of inspiring & transforming lives"

Sincerely

Dr (Mrs) Snehal Subhash Donde

MSc, PhD (Zoology) EMBA, PGDEM, MEM, PhD (MS),

Fulbright Scholar, Washington DC, Fulbright Foreign Scholarship Board & United States Bureau of Education & Cultural affairs,
Jalnayak Govt of Maharashtra (Thane & Mumbai), Member, World Water Council & Core Member Indian River Basin Council,
Chairperson, Clean & Healthy Rivers Committee, Microbiologist Society, India

Dean Administrative Affairs, BRC, GEV, Affiliated to University of Mumbai.

Mob. 9819088651, 9167698570

On Wed, 2 Apr 2025, 7:16 pm AMBARNATH MUNICIPAL COUNCIL, <chiefofficerambarnath @gmail.com> wrote:

-F-lespected Sir/ Madam,

Please download the attached file.

F]
- Yours Faithfully,

" »?‘Ambarnath Municipal Council

,¢ontact No. :- 0251-2682353

\‘*\_,/ Plant trees, save trees.

Plaace nrint nnlv if necassarv 11
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"Vision where Passion meets Purpose of inspiring & transforming lives"

Sincerely

Dr (Mrs) Snehal Subhash Donde

MSc, PhD (Zoology) EMBA, PGDEM, MEM, PhD (MS),

Fulbright Scholar, Washington DC, Fulbright Foreign Scholarship Board & United States Bureau of Education & Cultural affairs,
Jalnayak Govt of Maharashtra (Thane & Mumbai), Member, World Water Council & Core Member Indian River Basin Council,
Chairperson, Clean & Healthy Rivers Committee, Microbiologist Society, India

Dean Administrative Affairs, BRC, GEV, Affiliated to University of Mumbai.

Mob. 9819088651, 9167698570
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AMBARNATH NAGARPARISHAD, AMBARNATH

JA.KR.ANNP/BANDHKAM VIBHAG/2025-26/92

Dt. 21/04/2025

To,
Srim, Snehal Donde,
Jalnayak, Chala Januya Nadila,
Waldhuni and Ulhas River Dist. Thane.
Subject:- Organising meeting with reference to the
Mission of Chala Januya Nadila.
Sir,

You are informed by this letter that a meeting with
reference to the Mission of Chala Januya Nadila has been
organized on 22/04/2025 at 4.30 in the evening at Ambarnath
Nagarparishad Administrative Building, Second Floor,

Committee Hall.

Please therefore remain present.

Sd/-
(Umakant Gaikwad)
Administrator

Ambarnath Nagarparishad

Office: Tilak Path, K. B. Road, Ambarnath (W) Tal. Ambarnath, Thane PinCode-
421501

Website www.ambarnathcouncil.net

E-mail: chiefofficerambarnath@gmail.com

ambarnathcouncil@gmail.com
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ENGLISH TRANSLATION

OFFICE OF THE TAHSILDAR AND EXECUTIVE

MAGISTRATE AMBARNATH

Address- New Administrative Building First Floor,

Ambarnath (West) 421501

Telephone Number-7400085087 Email-tahambarnath@gmail.com

MINUTES OF THE MEETING HELD IN THIS OFFICE WITH
REFERENCE TO “CHALA JANUYA NADILA” MISSION UNDER

“SWATANTRAYACHA AMRUT MAHOTSAV”

In the Meeting held on 24 /4 /2025 at 10.15 in the morning
in this Office with reference to “Chala Januya Nadila” Mission
under “Swatantrayacha Amrut Mahotsav” the following officers/

employees were present.

Sr. | Name of Name of Desig- Mobile Signa-
No. | Officer/ Office nation Number ture
Employee
1 Shri Dipak Tahsildar Resident 9850752122
Anare Office Nayab
Ambarnath Tahsildar
2 Dr. Snehal Jalnayak
Donde and Nadi
Coordinator
2 Shri Suresh | Tahsildar Mandal 9860434117
Sagvekar Office Officer
Ambarnath Ambarnath

o

SqG2
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3 Shri A. A. M.L.D.C. Deputy 9657725769
Salunkhe Badlapur Sub- | Engineer
Division
4 A. P. M.I.D.C. Deputy 9892724993
Jogdand Ambarnath Engineer
Sub-Division
5 Shri Rajesh Ambarnath City 83008807553
Tadvi Nagar Engineer
Parishad
6 Shri Ambarnath Deputy 8983334000
Prashant Nagar Engineer
Pawar Parishad
7 Shri Sachin Tahsildar Village 9372990401
Rasal Office Revenue
Ambarnath Officer Pale
8 Srim. Rutuja | Water Asst. 9930165937
Mahajan Resources Engineer-2
Department Thane
Kalwa Thane Irrigation
Department
Kalwa
9 Shri Rupesh | Water Office Clerk | 98501118107
Shelar Resources
Department
Kalwa Thane
10 | Shri G. S. M.I.D.C. Deputy 9423479667
Vetal Ambarnath Engineer
Sub-Division

At the outset, all those present were welcomed and the
meeting was commenced and Srim. Snehal Donde initiated

discussions and gave instructions for taking action thereon.
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Sr.
No.

Issue for action

Department/Office

1 Waldhuni River has been
polluted. For preventing the
said pollution what measures

have been taken.

Maharashtra Pollution Control
Board Kalyan

Ambarnath Nagar Parishad

2 The Jal Sangrah Kendra at
Forst Naka Ambarnath is being
polluted. The said place

appears to be neglected.

Maharashtra Pollution Control
Board Kalyan

Maharashtra Industrial

Development Corporation

3 The Town Planning Department
Ambarnath appears to have
given permission for
construction in the buffer zone
at Mouje Pale Village.

Therefore necessary inquiry

should be conducted into it.

Ambarnath Nagar Parishad

4 Action to be taken against
unauthorized factories at
Barkupada Ambarnath

Ambarnath Nagar Parishad

5 Due to polluted water from the
unauthorized factories at
Mouje Karavale, Kushivali all
water sources in the region are
getting polluted. Therefore
immediate action should be
taken against the said

factories.

Maharashtra Pollution Control
Board Kalyan

Gat Development Officer Panchayat
Samiti Ambarnath

6 As water from the borewell at
Mouje Kushivali/Karavale is
being supplied elsewhere
through tankers measures

should be taken against it.

Gat Development Officer Panchayat
Samiti Ambarnath

7 Concrete work done near the
bridge over Waldhuni Rvier at
Shivmandir Ambarnath should

Ambarnath Nagar Parishad
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immediately be evicted. Also

work on the ghat should
immediately be stopped and
meeting held with experts
about works in the Shivmandir

region.

In this manner by giving necessary instructions to all
concerned Departments it was stated that by all the agencies
coordinating between themselves necessary measures should be
taken. After expressing vote of thanks to all those present the

meeting was declared as terminated.

Sd/-

Residential Nayab Tahsildar Ambarnath

Copy to:-
1. Dr. Snehal Donde for information.
2. The Gat Development Officer, Panchayat Samiti

Ambarnath for information and necessary action.

3 The Chief Officer Nagar Parishad Ambarnath for
information and necessary action.

4. Maharashtra  Industrial Development  Corporation
Ambarnath for information and necessary action.

5 Maharashtra Pollution Control Board Kalyan for

information and necessary action.
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ENGLISH TRANSLATION ¢

THANE MAHANAGARPALIKA, THANE §§L|

THE MUNICIPAL CORPORATION OF THE CITY OF THANE

Mahapalika Bhavan, Sarsenani Arunkumar Vidya Marg,

Chandanwadi, Panchpakhadi, Thane- 400602.

Phone: 022 25362916 E-mail : pcctmc.ho@gmail.com

JA.KR.THAMPA/PRANIK /54 /24-25 Date: 24/04 /2024

To,

1)

2)

3)

5)

6)

7)

8)

9)

10)

Hon’ble Commissioner, Kalyan-Dombivli Mahanagarpalika,
Hon’ble Commissioner, Bhiwandi-Nizampur
Mahanagarpalika,

Hon’ble Commissioner, Ulhasnagar Mahanagarpalika
Hon’ble Chief Officer, Kulgaon, Badlapur Nagarparishad
Hon’ble Chief Officer, Ambarnath Nagarparishad

Hon’ble Deputy Conservator of Forests, Thane Sub-
Division, Thane

Hon’ble Superintending Engineer, Thane Irrigation Board,
Thane

Hon’ble Regional Officer, Maharashtra Pollution Control
Board, Thane Division.

Hon’ble Regional Officer, Maharashtra Pollution Control

Board, Kalyan Division.

Hon’ble Regional Officer, Maharashtra Industrial e it::‘"'\\\\_\
Development Corporation, (Dombivli), Thane-1 /’f :
\\‘l f ﬂ;’__- ¢
-.h\\ - ;"‘- - X
A NERREt Y
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4 11) Hon’ble Regional Officer, Maharashtra Industrial
64 Development Corporation, Ambarnath, Thane-2
12) Hon’ble Dr. Snehal Donde, Jalnayak and River Coordinator,

Chala Januya Nadila Abhiyan.

Subject: District-level meeting organized on 28/04/2025
with reference to Mission “Chala Januya Nadila”

under “Swatantryacha Amrut Mahotsav”.

Reference: Minutes JA.KR.THAMPA/PRANIK/267/24-25
of District-level meeting on 24/07/2024 of
“Chala Januya Nadila” Mission.

E-mail dated 08/08/2024.

“Chala Januya Nadila” Mission under “Swatantryacha
Amrut Mahotsav” is being implemented from 15/10/2022 to
31/03/2026. Under the said Mission as per Government
Resolution Hon’ble Mahapalika Commissioner, Thane has been
authorized as Chairman of the District-level Committee for Thane
District. Also under this Mission Prof. Dr. Snehal Donde is the
Coordinator.

The subject meeting was held on 28/04/2025 at
1.30 in the morning in Office of the Hon’ble Commissioner
and Administrator Thane Mahanagarpalika, Second Floor,
Mahapalika Headquarters, Panchpakhadi, Thane under the

2
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Chairmanship of Hon’ble Commissioner and Administrator Shri
Saurabh Rao, and in this meeting Prof. Dr. Snehal Donde will do
a presentation of information about “Chalu Januya Nadila”

Mission.

Prior to this Minutes of the Committee Meeting held on
24 /07 /2024 was conveyed to you vide the above-referred e-mail.
As per the said Minutes you are requested to remain present in
the meeting with the work compliance report and all concerned
information.

Sd/-
(Manisha Pradhan)
Chief Environment Officer
Thane Mahanagarpalika, Thane.

Copy submitted :
1) Hon’ble Additional Commissioner 1 So., THAMPA for

information
2) Hon’ble Additional Commissioner 2 So., THAMPA for

information
3) Hon’ble City Engineer, Public Works Department, THAMPA

for information
4) Hon’ble Deputy Commissioner (Education Department)

THAMPA - to remain present with all information.

5) Hon’ble Suburban Engineer, Water Supplies Department,

-

THAMPA - to remain present with all informatioy

3



g51  °

7)

3 _ ‘L',. 2 .': }
\\ é':i.\ ‘:\‘: % /
NG €5 LI

630

Hon’ble Suburban Engineer, Sewage Department, THAMPA
— to remain present with all information.

Deputy  Environment  Officer, Pollution Control
Department, THAMPA - to remain present with all

information.
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ENGLISH TRANSLATION

THANE MAHANAGARPALIKA, THANE

Pollution Control Department
JA.KR.THAMPA/PRNIK/267/24-25

Date: 07/08/2024

MINUTES

Subject : Minutes of the District-level third meeting held on
24.07.2024 with reference to “Chala Januya Nadila”

Mission.

Venue : Standing Committee Hall, Third Floor, Thane

Mahanagarpalika, Headquarters

In the said meeting the following officials of Kalyan
Dombivli Mahanagarpalika, Bhiwandi Nizampur
Mahanagarpalika, Ulhasnagar Mahanagarpalika, Kulgaon
Badlapur Nagarparishad, Ambarnath Nagarparishad. The Chief
Environment Officer welcomed all concerned to the “Chala

Januya Nadila” Mission.

Sr. | Name of Official Designation
No.

1. Shri Prashant Rode Additional Commissioner, THAMPA
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- -
; <9 2 Anagha Kadam Deputy Commissioner, PRNIK, THAMPA

3. | Dr. Snehal Donde Jalnayak and River Coordinator

4. | Manisha Pradhan Chief Environment Officer, PRANIK, THAMPA

5. | Vidya Sawant Deputy Environment Officer, PRANIK,
THAMPA

6. | Vaishali Palkar Deputy Environment Officer, Thane

7. | Atul Patil Deputy Commissioner (S.W.M.) Kalyan
Dombivli MNP

8. | Vinod Pawar Deputy City Engineer, Water Supplies
Department, THAMPA

9. | Suvarna Jadhav Maharashtra Pollution Control Board, Field
Officer

10. | S. J. Murai Deputy Engineer Kalyan Dombivli MNP

11. | Bajirao Jadhav Ulhasnagar MNP

12. | Anil Avhad Bhiwandi-Nizampur MNP

13. | Nilesh Chaudhari Bhiwandi-Nizampur MNP  Environment
Department

14. | Kiran Bodke Irrigation Department, Kalwa

15. | Prashant Firke Deputy Engineer, Water Supplies
Department, THAMPA

16. | Prashant Mhatre Executive Engineer, Sewage Department,
THAMPA

17. | Atul Kulkarni Executive  Engineer, @ Water  Supplies
Department, THAMPA

18. | Ajit Desai Kalyan Dombivli MNP

In the said meeting the following Organisations submitted
information and in this regard Prof. Snehal Donde raised the

issue of work compliance.
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MNP Presentation/ Information

Prof. Snehal Donde’s issue for action

e Thane Mahanagarpalika
Thane
Mahanagarpalika Water front

Presentation of
Beautification done.
Due to said beautification
conservation of water front,
conservation of mangroves, by
protecting all mangroves in
existence in this Project the
citizens received a place of
entertainment.  Unauthorised
filling being done has been

stopped.

a. In the said matter Prof. Senhal Donde

suggested that as regards the issue of
control of water pollution, increase in
bio-diversity a co-operative project of
the college should be taken in hand
due to which by each college team
being given a place data will get
collected continuously from year to
year as also Monitoring will happen in

this regard, is the suggestion made.

. In the Kopri Water Front Beautification

SBT Technology was used as viability
report of effluent treatment should be
prepared. Action Plan for re-use of

effluent water should be given.

. In the next meeting representatives

from the Health and Education
Department should be called.

e Bhiwandi Nizampur
Mahanagarpalika

Bhiwandi Maha-
nagarpalika did presentation.
Under that they
information about STP, nalah,
talao.

Nizampur

gave

. Varhala Devi Talao from which 5 MLD

drinking water is drawn waste there
should immediately be cleaned. Other
rejuvenation work of Divansha Talao
should be taken in hand.
of Ganpati idols should be stopped at
Tilak Ghat and Varhala Devi Talao.
Arrangement of artificial talao should
In the Varhala Devi

Talao works like swimming pool,

Immersion

be done there.

cricket ground, tennis course, Ganesh
Ghat is found to be in progress.
Therefore immediate action should be
CCTV and
Information Board should be fixed near

Varhala Devi Talao.

taken in this regard.

€0
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b. Work on 05 STP out of 08 OTP is going

on. STP work at Idgah Slaughter

House should be completed.

. Effluent water from Textile units at

Oswal Wadi, Anjur Phata, Narpoli are
being discharged into Kamvari River.
Therefore action should be commenced

in coordination with MPCB.

. Near the Slaughter House Area on the

bank of Kamvari River sludge has
accumulated on a large scale, to
remove that with the Irrigation
Department and immediately doing
work of stopping polluted water

entering the River.

¢ Kalyan Dombivli Maha- a. CCTV and Display Board should be put

nagarpalika

Kalyan Dombivli Mahanagar-

palika made presentation

up at Mohone Pumping Station. Water
from the nalah is flowing into the River.
Effluent water from Gandhinagar
bridge is flowing on a massive scale.
Therefore for treatment of the same
Soil Bio Technology Prayojal Feasiblity
Report should be prepared. Partially
treated effluent water from Adharwadi
location is flowing into the River.
Immediate steps should be taken in
this regard. Samples of STP Inlet and
Outlet water should be tested from the
NABL Lab. For treatment of effluent
water from STP Soil Bio Technology
method should be wused. For
combination of the said work at
Central Park Feasibility Report should
be prepared.

. Ulhas River is being polluted on a

massive scale by MIDC in Kalyan

Dombivli area. Report in this regard is
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pending with NIO Organisation. je®
Therefore compliance should be done

in this regard.

Prof. Snehal Donde gave |a. In Waldhuni River unauthorized

following suggestions to constructions of park, marriage hall,
Ulhasnagar Mahanagar- hotels etc. are going on without
palika. permission of the Irrigation

Department. Immediate action should
be taken in this regard. Treatment
Centre on natural basis of Soil Bio
Technology should be erected. As
water from Khemani Nalah is entering
Ulhas River action should be taken for

doing treatment.

b. Re-use of treated effluent water,
replenishment of well, kumpanlika

process should be started.

c. Participation of schools should be
enlisted for public awareness about
River Pollution Control and report

submitted from time to time.

Prof. Snehal Donde gave | a. As nalah water from Valvhati and

following suggestions to Hendrepada is flowing into the River
Kulgaon = Badlapur Maha- bed the work for erection of Treament
nagarpalika. Centre Project should be commenced.

b. It has come to notice that Mohan
Builders have done constructions in
the Ulhas River without permission
from Irrigation Department. Therefore
immediate action should be taken in

this regard.

c. The work of Solid Waste Management
should be done scientifically.

Following instructions were | a. Concrete work done near Govind Pool

given by Prof. Snehal Donde of Waldhuni River near Shivmandir

to Ambarnath Mahanagar- should be evicted. Demarcations of
palika. Waldhuni River from the Irrigation
b



g63 Department. Also the work for

preparation of Ghat should be stopped.

A meeting of experts should be held as
regards Shivmandir work. As regards
STP, Feasibility Report should be
submitted about erection of Soil Bio
Technology Solution Treatment

Centre.

b. The textile units near Lok Nagari
school and near Petrol Pump should be

evicted by giving immediate notice.

c. RHW Scheme should be implemented.

All the officials should submit the work compliance report
in 1 month and remain present in the next meeting with the
competent authority.

Sd/-
(Prashant Rode)
Additional Commissioner

Thane Mahanagarpalika, Thane

Copy submitted to: Hon’ble Commissioner So., submitted for

information.
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ENGLISH TRANSLATION

ENGLISH TRANSLATION

THANE MAHANAGARPALIKA, THANE

Pollution Control Department

JA.KR. THAMPA/PRNIK/63/25-26

Date: 25.04.2025

Subject : Meeting List of the fourth meeting of “Chala Januya

Nadila” Mission held on 28.04.2025.

Issue for Action

Fulfilment

Bhiwandi Nizampur Mahanagarpalika

a. Varhala Devi Talao from which 5 MLD
drinking water is drawn waste there
should immediately be cleaned.
Other rejuvenation work of Divansha
Talao should be taken in hand.
Immersion of Ganpati idols should be
stopped at Tilak Ghat and Varhala
Devi Talao. Arrangement of artificial
talao should be done there. In the
Varhala Devi Talao works like
swimming pool, cricket ground,
tennis course, Ganesh Ghat is found
to be in progress. Therefore
immediate action should be taken in
this regard. CCTV and Information
Board should be fixed near Varhala

Devi Talao.

b. Work on 05 STP out of 08 OTP is going
on. STP work at Idgah Slaughter

House should be completed.
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c. Effluent water from Textile units at
Oswal Wadi, Anjur Phata, Narpoli are
being discharged into Kamvari River.
Therefore action should be
commenced in coordination with

MPCB.

Near the Slaughter House Area on the
bank of Kamvari River sludge has
accumulated on a large scale, to remove
that with the Irrigation Department and
immediately doing work of stopping

polluted water entering the River.

Kalyan Dombivli Mahanagarpalika

a. CCTV and Display Board should be
put up at Mohone Pumping Station.
Water from the nalah is flowing into
the River. Effluent water from
Gandhinagar bridge is flowing on a
massive  scale. Therefore for
treatment of the same Soil Bio
Technology Prayojal Feasiblity Report
should be prepared. Partially treated
effluent water from Adharwadi
location is flowing into the River.
Immediate steps should be taken in
this regard. Samples of STP Inlet and
Outlet water should be tested from
the NABL Lab. For treatment of
effluent water from STP Soil Bio
Technology method should be used.
For combination of the said work at
Central Park Feasibility Report
should be prepared.

b. Ulhas River is being polluted on a
massive scale by MIDC in Kalyan
Dombivli area. Report in this regard is

pending with NIO  Organisation.
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Therefore compliance should be done in

this regard.

Ulhasnagar Mahanagarpalika

a. In Waldhuni River unauthorized
constructions of park, marriage hall,
hotels etc. are going on without
permission of  the Irrigation
Department. Immediate action
should be taken in this regard.
Treatment Centre on natural basis of
Soil Bio Technology should be
erected. As water from Khemani
Nalah is entering Ulhas River action
should be taken for doing treatment.

b. Re-use of treated effluent water,
replenishment of well, kumpanlika

process should be started.

c. Participation of schools should be
enlisted for public awareness about
River Pollution Control and report

submitted from time to time.

Kulgaon Badlapur Mahanagarpalika

a. As nalah water from Valvhati and
Hendrepada is flowing into the River
bed the work for erection of Treament

Centre Project should be commenced.

b. It has come to notice that Mohan
Builders have done constructions in
the Ulhas River without permission
from Irrigation Department.
Therefore immediate action should be

taken in this regard.

The work of Solid Waste Management
should be done scientifically.

e —

Ambarnath Mahanagrpalika

W
N
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a. Concrete work done near Govind Pool

of Waldhuni River near Shivmandir
should be evicted. Demarcations of
Waldhuni River from the Irrigation
Department. Also the work for
preparation of Ghat should be
stopped. A meeting of experts should
be held as regards Shivmandir work.
As regards STP, Feasibility Report
should be submitted about erection of
Soil Bio  Technology  Solution

Treatment Centre.

b. The textile units near Lok Nagari
school and near Petrol Pump should

be evicted by giving immediate notice.

RHW Scheme should be implemented.

Thane Mahanagarpalika

1. Research Institutions should be
appointed for Water front

Beautification.

2. Feasibility Report as regards use of
SBT Technology in the Kopri Water

Front Beautification Project to be

prepared.

Vide the aforesaid subject under the “Chala Januya Nadila”
Mission the District-level meeting was held on 02.02.2024. In
the said meeting it was instructed that following information
should be submitted by the concerned Nagarpalika/
Nagarparishad to Thane MNP.

1. Water supply — in million ltrs. per day

2. Effluent water output — in million ltrs. per day
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3. Total working STP — number (process) and capacity - MLD S?z

4. Total working STP - number (process) and capacity -
progress of work

5. Total private STP - number (process) and capacity - MLD

6. River Pollution in the Area and Status Report — Name of
River, its flow, nalahs joining it.

7. Project being done for control of pollution on the nalah -

8. Information of new process being implemented —

9. Aforesaid information about public awareness being done
through schools.

10. Information and GPS photographs if encroachments in

river/creek bed have been evicted.

The aforesaid information has been given by Kalyan-
Dombivli Mahanagaraplika. Therefore other Mahanagarpalikas
should also give the information.

Sd/-
Manisha Pradhan
Chief Environment Officer

Thane Mahanagarpalika, Thane
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MINUTES OF THE SECOND MEETING OF “CHALA JANUYA

NADILA” MISSION UNDER “SWATANTRYACHA AMRUT

MAHOTSAV” HELD ON 22 DECEMBER, 2022 UNDER THE

CHAIRMANSHIP OF HON’BLE COLLECTOR, THANE

Vide Government Resolution Tourism and Cultural Affairs
Department, KR.SANKIRN 8222/PR.KR.276/SAN.KA.4, dt. 30
September, 2022 as well as Government Resolution Tourism and
Cultural Affairs Department, KR.SANKIRN 8222/PR.KR.276/
SAN.KA.4, dt. 14 October, 2022 the Second Meeting of the
District-level Committee constituted under the Mission “Chala
Januya Nadila” under “Swatantryacha Armut Mahotsav” was
held under the Chairmanship of Hon’ble Collector, Thane on 22
December, 2022 at 12.00 o’clock afternoon at Niyojan Bhavan
Hall, First Floor, Office of the Collector, Thane. In the said meting

Government officials/Coordinator/representatives as per the list

enclosed herewith were present.

At the outset, Hon’ble Chairman Sir welcomed all
Government/Non-Government members who were present. After
World Water Prayer was over, with reference to Minutes of the
First Meeting Member Secretary of the Committee gave brief

information about decisions taken and directions given thereat.
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Accordingly Hon’ble Chairman and Collector, Thane sought to
know what action has been taken by which Department in the
last month as per discussions held in the last meeting and with
reference to the said Mission mentioned that in the present
circumstances of the river good changes should be brought about
and by resuming flow of the river ensure that there will be
continuity therein and for that purpose it will be necessary to use
the required sources, suggested that if the Water Resources
Department has prepared Action Plan as per directions given in

the last meeting it should be presented.

In accordance therewith Shri Sandeep Nalawde, Superintending
Engineer Water Resources Department did presentation through
PPT of problems relating to water sources and measures to be
taken thereon. While giving information with reference to Ulhas
River, Bhatsa River, Lenadi River, Kanakvira River, Kamvari
River, Waldhuni River, Kushivali River, Bharangi River, Chor
River therein gave information about origin-confluence-valley of
river, length of the river, paanlot area, present status of red line-
blue line, present status of river pollution, flood situation due to
the river etc. Also figures of rainfall for the last 5 years in these
river-dam areas were given. While showing the difference
between Rainy season, Dry season he brought to notice flooding
mainly in the Ulhas River rainfall area and Barvi Dam area in the
years 2019 and 2021 due to heavy rainfall which led to flooding

2
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of Badlapur City on a large scale. He also stated that polluted ggo
water being discharged into the river, along with
urbanisation/industrialization along both the banks nalahs like
Khemani, Badlapur MIDC nala etc. are responsible for pollution
of Ulhas River. He also mentioned that, however, by doing
correspondence with the concerned Departments like
Maharashtra Pollution Control Board and Urban Local Bodies

action is being taken by Water Resources Department for

stopping the said pollution and taking necessary measures.

Srimati Donde (Coordinator/Jalprahari Member/representative)
expressed strong regrets about encroachments in river areas
where at many places concretization can be seen in the river bed
as well as effluent water that is being discharged by various
companies in the surroundings being very unclean and many a
times as chemical water is discharged into the river the colour
and odour of water changes, for e.g. in Waldhuni River near
Shivmandir location as well as MIDC area near Barvi Dam, and
made it clear that this is very dangerous to health. Also as there
is no suitable arrangement for effluent water it is directly
discharged into the river bed. For e.g. near Khemani nalah this
can be seen. Even sold waste of companies are dumped in the
river area. Due to all these reasons the river surrounds are drying

up. She said that measures for this will be to use new technology
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like Vaccume Dranage System as well as suitable arrangement

for effluent water is necessary.

Hon’ble Chairman mentioned that action should be taken by the
concerned Local Autonomous Body to use suitable technology

available for improving health of the river.

By expressing concurrence with this Shri Vasant Bhoir
(Coordinator/Jalprahari Member/representative) stated that
even in Lenadi River this situation is obtaining and in the survey
conducted recently by the concerned Department saying no
Mapping is found encroachments are taking place and during
previous flooding at many locations major parts of the field have

become irreparable.

To this Hon’ble Chairman directed that the Water Resources

Department should take necessary action.

Along with this Shri Momin (Coordinator/Jalprahari
Member/representative) brought to notice that this situation is
obtaining even in Kamvari River in Bhiwandi area. Even after
doing repeated correspondence and follow up there
encroachments have only increased and besides this in the river
surroundings uncleanliness has increased due to stables,
companies’ drainage etc. the port has been finished. He stated

4
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that in the year 2005 cleanliness work of Kamvari River was donesg?"

and thereafter no efforts have been made.

In this regard Hon’ble Chairman directed Bhiwandi-Nizampur

Mahanagarpalika to take necessary action.

Thereafter upon the Hon’ble Chairman inquiring the present
status of Notification and Mapping regarding rivers Water
Resources Department informed that as some rivers have not
been Notified their Blue Line, Red Line, Mapping have not been
done, for e.g. Kushivali River, Lenadi River, Kamvari River and
Chor River. But Red Line and Blue Line of some rivers have been
done. For e.g. Ulhas River, Kanakveera River. Hon’ble
Chairman made it clear that, however, the Water Resources
Executive Engineer concerned with this should take action of
doing follow up with the Government on this issue. On this
information of those rivers whose Blue Line — Red Line have been
decided is available on the authorised website of Water Resources
Department and accordingly it is expected of the concerned Local
Autonomous Body to take necessary action. Hon’ble Chairman
instructed that those rivers whose Blue Line — Red Line have not
been decided it is expected of Water Resources Department to

take necessary action.
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In this regard Hon’ble Chairman instructed that the issue of
encroachments on rivers being a serious matter it is important to
take action by taking suitable steps. Also by saying that it is
expected of the concerned Corporation to take suitable action
about encroachments, directions were given that in the next
meeting it is expected to call the concerned officer from the
Mahanagarpalika. Besides this it is also important for
Maharashtra Pollution Control Board to take serious steps about
pollution and it was made clear that it is necessary for them to
pay attention to ensure that no effluent water flows into the river
bed and the companies responsible for this dumping by preparing
a list of such companies action should be taken against them by

the Regional Officer, Maharashtra Pollution Control Corporation.

It is important that the concerned Departments carry out survey
in the respective locations and do mapping. For that purpose the
readymade mapping available with the Water Resources
Department can be used. In this regard Hon’ble Chairman gave
directions for the Local Autonomous Body/Mahanagarpalika
passing authorised resolution and informing about Red Line and
Blue Line and taking action on the concerned issues. It was
stated that flow of water of some rivers can be seen to be
Horizontal (for e.g. Ulhas River from Badlapur onwards ahead it
has increased in this manner) on this as well as with reference to
other issues by making Bench Mark based on certain special

6
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issues efforts should be made so that flow of water in the river is ‘

-

uninterrupted.

Besides this by bringing to notice about report of sample of water
in soil not being received in time from Maharashtra Pollution
Corporation Hon’ble Chairman gave directions that the said
report should be completed by Maharashtra Pollution
Corporation in time. For this purpose by taking co-operation of
Dr. Supare the BOD and COD report should be received at the
most within 7 days only. It was also directed that it is important
that even the Agriculture Department should furnish information

about Soil Nutrition by testing soil sample.

Hereafter when the Hon’ble Chairman instructed the
Member/Coordinator in the Committee to suggest if there are any
measures regarding river pollution Srimati Donde, Shri Kamlesh
(Coordinator/Jalprahari Member/representative) stated that
along with encroachments in the river bed in certain areas fishing
is done by preparing special talav and breeding Mangur fishes.
By telling that it is happening mostly in Forest Department areas
in the forest belt of Adivasi Padas and stated that even this being
dangerous for the source of water it is necessary to impose a ban

on it.
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Srimati Girija Desai, Asst. Conservator of Forests, Thane Forest
Department, Thane while giving information on this stated that
action has been taken long back about Mangur fishes on Forest
Department land and presently such instances are not in
existence on forest land. Forest talao is now completely
protected. It was also made clear that even in the forest belt given

to tribals this instance is no more in existence.

Members were of the unanimous view that as measures thereon,
in villages in the neighbourhood of rivers in tribal areas,
generation of employment by implementing various programmes,
starting some schemes through the medium of social forestry,
also it is very important to curb such nefarious tendencies with

the assistance of concerned Departments and Police Department.

In accordance therewith Hon’ble Chairman assured that we will
take strong decision with a view to impose ban on Mangur fishes

in the entire Thane District.

Thereafter Dr. Anand Bhagwat (Coordinator/Jalprahari/
representative) mentioned about law for conservation of water as
well as Government Resolution with this endeavour to educate
and create awareness in society in this regard is important and
towards that direction some NGOs are also doing very good work,
now in some companies awareness in this regard has increased

8
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and the picture is optimistic. Besides this, while narrating about
his experience of work done by him in Kanakveera River area he
stated that the said River is generally 22 kms. and bhagdades
have fallen in the dams there, quality of cement used for
construction of dams is not good besides as the proportion of
dagtagotya in the river bed has increased without water being
stored there it spills over to surround fields and causing damage.
Many a times even due to removal of sludge water source has

been generated at many places.

Along with this Srimati Donde (Coordinator/Jalprahari
Member/representative) gave such information that by training
NSS, ITI, school, college students, local tribes and with their
participation survey will be carried out and report will be
submitted. For that purpose it was requested that adequate
funds should be made available, as also facility of conveyance
and related assistance should be received. To this Hon’ble
Chairman made it clear that the concerned Local Department
official will provide the required support like necessary food,

conveyance, residence and equivalent issues.

After the aforesaid discussions Hon’ble Chairman instructed that
there should be coordination between all Departments as well as
suitable mapping of rivers should be done by the Water
Resources Department. Along with that whatever Gat is set up

9
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as per the river they should visit the concerned place of origin of
the river till its confluence. It was instructed to check details and
study the problem and suggest measures for conservation of
water. Hon’ble Chairman also stated that some times he himself

will also pay visit the area.

Also as per the river along with the River Gat participation of Sub-
Divisional Officer, Public Works Department, Commissioner,
Range Forest Officer, Deputy Engineer Water Resources, Water
Conservation, PR etc. various equivalent Departments being
important as per each river it is expected for the work to be done
as per the 4 guiding principes of 1) River Study Group, 2) River
Problem Analysis Group, 3) River Diagnosis Group 4) River
Treatment Group, decision should be taken by doing study of
problems relating to rivers and after preparing report submit the
same. It was instructed that the said work should be completed

within the limited period, i.e. maximum upto end January 2023.

In accordance with this the Committee has set up the following
River Gat, proposed setting up of Gat for the river journey, terms

of reference and nature has been decided as under.

Sr. Subject Concerned Department (Thane Nodal Officer
No. District)
1 | River Study Deputy Engineer Water | Deputy
Group Resources/ Water Conservation, | Engineer
Deputy Regional Officer,

10
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Maharashtra Pollution Control
Board Thane, Ground Waer Survey
Department, concerned Range
Forest Officer, Gat Development
Officer,
Commissioner, Mahanagar Palika,

Taluka Agricultural Officer

representative of

Water

Resources

River Problem
Analysis

Group

Engineer Water

Deputy
Resources/ Water Conservation,
Deputy Officer,

Maharashtra Pollution Control

Regional

Board Thane, Ground Waer Survey
Department, concerned Range
Forest Officer, Gat Development
Officer,
Commissioner, Mahanagar Palika,

Taluka Agricultural Officer

representative of

Deputy
Engineer
Water

Resources

River Diaggno-

sis Gat

Deputy Engineer Water
Resources/ Water Conservation,
Officer,

Maharashtra Pollution Control

Deputy Regional
Board Thane, Ground Waer Survey
Department, concerned Range
Forest Officer, Gat Development
Officer,
Commissioner, Mahanagar Palika,

Taluka Agricultural Officer

representative of

Deputy
Engineer
Water

Resources

River Treat-ment
Gat

Deputy Engineer Water
Resources/ Water Conservation,
Deputy Officer,

Maharashtra Pollution Control

Regional

Board Thane, Ground Waer Survey
Department, concerned Range
Forest Officer, Gat Development
Officer,
Commissioner, Mahanagar Palika,

Taluka Agricultural Officer

representative of

Deputy
Engineer
Water

Resources

11
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5 | Expert Gat from | Primary and Secondary Education | Gat
schools/colleges/ | Officer Development

technical Officer

institutes etc.

from the river

area.
6 | Education of Gat Development Officer, Primary | Gat
Public and Secondary Education Officer | Development

Officer

Hon’ble Chairman directed that the River Gat set up as above by
taking suitable action as per Government Resolution Tourism
and Cultural Affairs Department, KR.SANKIRN 8222/
PR.KR.276/SAN.KA.4, dt. 14 October, 2022 should submit report

to the Committee.

By increasing the speed of activities under “Chala Januya Nadila”
Mission its effectiveness should be visible is the matitarth of this
mission and is a storehouse for posterity. Only if the rivers/water
remain unpolluted, flowing, our life will be better. For this
purpose hope was expressed that all people from the respective
field should co-operate and let us work for the lofty aim and
humanity and endeavour to keep these rivers flowing and normal

and work with full vigour.

12
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Pursuant to the action as above Hon’ble Chairman after

expressing vote of thanks to those present declared the meeting

as terminated.

Sd/-
Chairman
for Chala Januya Nadila Abhiyan
District-level Committee
and

Collector, Thane

Sd/-
Member Secretary
for Chala Januya Nadila Abhiyan
District-level Comittee
and
Deputy Conservator of Forests,

Thane Forest Department, Thane
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THANE MAHANAGARPALIKA, THANE

THE MUNICIPAL CORPORATION OF THE CITY OF THANE
Mahapalika Bhavan, Sarsenani Arunkumar Vaidya Marg,
Chandanwadi, Panchpakhadi, Thane- 400602.

Phone: 022 25362916 E-mail: pcctmc.ho@gmail.com

JA.KR. THAMPA /PRANIK/1011/2023-24 Date : 19.03.2024
To,

The Additional Commissioner, Kalyan Dombivli
Mahanagarpalika,

The Additional Commissioner, Bhiwandi-Nizampur
Mahanagarpalika,

The Additional Commissioner, Ulhasnagar
Mahanagarpalika,

The Chief Officer, Kulgaon, Badlapur Nagarparishad

The Chief Officer, Ambarnath Nagarparishad

Subject: Submission of Report under “Chala

Nadila Januya” Mission.

Reference: Minutes of meeting dated 20.02.2024

under “Chala Nadila Januya” Mission.
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Vide the aforesaid subject the District-level meeting under

“Chala Nadila Januya” Mission was held on 02.02.2024. In the

said meeting directions were given for the concerned

Nagarpalika/Nagarparishad to submit information as under to

Thane MNP.

1. Water supply - in million Itrs. per day

2. Effluent water output - in million ltrs. per day

3. Total working STP — number (process) and capacity - MLD

4. Total working STP - number (process) and capacity -
progress of work

5. Total private STP - number (process) and capacity - MLD

6. River Pollution in the Area and Status Report — Name of
River, its flow, nalahs joining it.

7. Project being done for control of pollution on the nalah -

8. Information of new process being implemented -

9. Aforesaid information about public awareness being done
through schools.

10. Information and GPS photographs if encroachments in
river/creek bed have been evicted.

11. Information and GPS photographs if encroachments have

been evicted in the river/creek bed.

As aforesaid, it is necessary to submit Progress Report of

work done every month to Thane MNP. Accordingly information
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ENGLISH TRANSLATION )

THANE MAHANAGARPALIKA, THANE

Pollution Control Department

Date: 20.02.2024

MINUTES

The District-level meeting with reference to the Mission
“Chala Januya Nadila” under Swatantryacha Amrut Mahotsav
was held on 02.02.2024 at 11.00 in the morning in the Standing
Committee Hall, Second Floor, Thane Mahanagarpalika, Head
Office. The said meeting was held under the Chairmanship of

Hon’ble Additional Commissioner, Shri Prashant Rode.

In the said meeting the following officials of Kalyan
Dombivli Mahanagarpalika, Bhiwandi Nizampur
Mahanagarpalika, Ulhasnagar Mahanagarpalika, Kulgaon

Badlapur Nagarparishad, Ambarnath Nagarparishad.

Sr. | Name of Official Designation
No.

1. | Shri Prashant Rode Additional Commissioner, THAMPA

2. | Anagha Kadam Deputy Commissioner, PRNIK, THAMPA

3. | Manisha Pradhan Chief Environment Officer, PRANIK, THAMPA

4. | Vidya Sawant Deputy Environment Officer, PRANIK,
THAMPA

5. | Dr. Snehal Donde Jalnayak and River Coordinator

MNO G
D)
T A0
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6. | Yogesh Godse Chief Officer Kulgaon Badlapur
Nagarparishad

7. | Vitthal Dhake Additional Commissioner, Bhiwandi-
Nizampur MNP

8. | S.J. Murai Kalyan @ Dombivli MNP  Environment
Department

9. | Ghanshyam Executive Engineer, Sewage Department,

Navangul THAMPA

10. | S. Patnawar Deputy Engineer Water Supplies
Department, Bhiwandi-Nizampur MNP

11. | Prashant Firke Deputy Engineer, Water Supplies
Department, THAMPA

12. | Atul Kulkarni Executive  Engineer, @ Water  Supplies
Department, THAMPA

13. | A. V. Joshi Executive  Engineer, Thane Irrigation
Department, Kalwa

14. | Adv. Sarik Representative of Hirali Foundation

15. | Shri Manav Representative of Hirali Foundation

16. | Suvarna Jadhav Maharashtra Pollution Control Board, Field
Officer

17. | Nagshe N. Gawle Thane MNP Education Department

The Chief Environment Officer welcomed all concerned to
the Chala Januya Nadila Mission. The said meeting being held
on 02.02.2024 World Panthal Day, accordingly the importance of

conservation of panthal has been stated.

The said Workshop is being done second time under this

Mission.
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In this Workshop discussions were held in respect of
control of pollution occurring in Ulhas River, Waldhuni, Kameri,
Kubanvari Rivers in Thane District, removal of encroachments

there, doing tree plantation, generating public awareness.

Prof. Snehal Donde explained in very simple words about
river, its definition, its important constituents, its flowness.
Plantation of trees along Rivers (Riparian Zone) is very much
necessary. (Living Planet 2019 Report 69% wildlife is declined)
No cement concreting work is permissible in the river bed. While
inspecting it the said issue has come to notice and it is instructed

for urban local bodies to take immediate action.

Urban local bodies (ULB) to purchase updated machine for
checking STP sample. In the present circumstances it is
necessary to carry out radical changes in STP machine and she
has mentioned that effluent water should as far as possible be

disposed of by natural method.

Both the technologies (Lagoon) Sosi Bio Technology (SBT)
are useful for STP process bamboo tree plantation is useful. By
the educational institutions creating public awareness by using

Puppetry show will be very effective.
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She mentioned that by Urban Local Bodies (ULB) doing
survey of Rivers by drones if Action Plan is prepare for their

cleanliness work can be done effectively.

It was instructed that Urban Local Bodies should test
samples of water from rivers, nalahs, talaos, effluent water from
their Wards and submit report thereof which will facilitate in

preparing the Final Report.

There are water hyacinths to a large extent in Ulhas River
which should be removed in a suitable manner. Water hyacinth
can be reused to a large extent. She mentioned that Bhiwandi
Mahanagarpalika are implementing measures in respect of

effluent water from the Abattoir flowing into Kamvari River.

She instructed that it is necessary to install CCTV camera,
environment-compliant immersion board near Ganpati

Immersion Ghat in Kalyan Dombivli Mahanagarpalika.

The concerned Nagarpalika, Nagar Parishad should submit
information on the following issues to Thane MNP.
1. Water supply — in million ltrs. per day
2. Effluent water output — in million ltrs. per day

3. Total working STP - number (process) and capacity - MLD
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4. Total working STP - number (process) and capacity —
progress of work

5. Total private STP - number (process) and capacity - MLD

6. River Pollution in the Area and Status Report — Name of
River, its flow, nalahs joining it.

7. Project being done for control of pollution on the nalah -

8. Information of new process being implemented —

9. Aforesaid information about public awareness being done
through schools.

10. Information and GPS photographs if encroachments in

river/creek bed have been evicted.

It is expected to prepare Action Plan for reducing pollution
in the rivers, conservation of rivers, and doing communication
with the public in his regard under the Government’s
undertaking of Chala Januya Nadila. As per Government
Resolution of 2018 vide order of the Green Tribunal River
Rejuvenation Committee has been set up in the State. Thereafter
under Swatantryacha Amrut Mahotsav of the Government,
District-level Committee has been set up for Chala Januya Nadila

Misson. Its second meeting is being held.

The Government’s undertaking of Chala Januya Nadila has
been commenced with effect from 15 August 2022 with the

objective of conservation of total 75 Rivers. In Thane District
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there are Ulhas, Kamri, Kumbhavse and Waldhuni Rivers and
they are to be conserved. Duration of the said Mission has been
extended upto 31.03.2026. According to that the Additional
Commissioner, Thane MNP Shri Prashant Rode has given
directions to all representatives of Mahanagarpalikas and

representatives of Nagarparishad present to prepare Action Plan.

In today’s meeting competent authority of the Local
Autonomous Body is present. He should implement the said
Mission very impressively and in an effective manner. Thane
District Coordinator Prof. Snehal Donde Madam was thanked for

guidance given by her under the said Mission from time to time.

Sd/-
(Prashant Rode)
Additional Commissioner (2)

Thane Mahanagarpalika, Thane

Copy submitted to: Hon’ble Commissioner So., submitted for

information.
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Executive Engineer, Thane Irrigation Department, Kalva (Thane) 66§

Opp. Sahakar Vidyalaya, Old Mumbai-Pune Highway,

Kalva (Thane) 400605
Tel: 022 25300664
Out.No. Tha Pa Vi/Lesha 2/1354/2024 Date: 13.03.2024
To,

M/s A.D. Engineers

20, Oaks, Flat No. 08,
4t floor, Mayur Colony, Kothrud, Pune

PAN AACFA6120D

GST NO. 27AACFA6120DIZ3

Subject:

Reference:

Work Order: Work for determining Red-line
and Blue-line of Baldhuni River.

1. E-tender No.12_4 Yr 2023-24 submitted by you.

2. Tis office letter Out.No.ThaPaVi/ Lesha 2/1236/
2024, dt. 7.3.2024.

3. Your letter dt. 11.03.2024 regarding additional
security deposit amount.

4, This office letter No. Tha Pa Vi/Lesha
2/1303/2024 dt. 12.03.2024.

5. Your letter dt. 12.03.2024 regarding initial
security deposit.

You have deposited the initial 1 percent security deposit of
Rs.22,000/- for the above work vide Duplicate Receipt No0.0449586 vide
D.D. Further, your tender of Rs.21,95,048/- has been submitted by less

than the estimated rate of 18.21%, hence the surplus security deposit of

Rs.2,73,240/- has been deposited vide Bank of Maharashtra Guarantee
No. 00243241PG004350. Further, the tender documents have been
complied with, hence B-1 Tender of Rs.17,95,330/- +18% GST is being

accepted.

Your Tender Agreement will be No. B-1/256/2023-24.
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Period for completion of the work will be 06 months from the
date of issuance of the work order. You are requested to immediately
start the above work under the guidance of the Dy. Divisional Engineer,
Irrigation Sub Division No. 01, Kalva, Dist. Thane. You will immediately
submit to this office the date of commencement of the work and the
time bound programme of the planning for the work to be completed as
per the contract. Please note that other terms and conditions of the

tender will be applicable as per the accepted tender.

Encl: True copy of Tender.

Sd/-
(N.D. Mahajan)
Executive Engineer
Thane Irrigation

Copy to: Dy. Divisional Engineer, Irrigation sub Division No.01,
Kalva, Dist. Thane, for information and further action.
2/- Please inform the date of commencement of the
work by the contractor.

Copy to: Auditor-4 (Divisional Office).
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WATER RESO'URCEB DEPAR‘I‘MENT

CHIEF m«cmmm. w:m:n RESOURCES DEPARTMENT,
MUMBAI

¢  THANE IRRIGATION CIRCLE, THANE

:  EXECUTIVE ENGINEER, THANE IRRIGATION DIVISION,
KALWA-THANE TAL THANE, DIST.THANE

: _,-Muking Blue Line, Yellow Line, & Red Line under Ulhas %
© = River, remaining length from Mohane Bandhara to ‘l‘hnne S
;‘ heeatt '..Creek Tnl-Kalyan, D!ut-'rhane.‘ o
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From: Dr. Snehal Donde drsnehaldonde @gmail.com
Subject: Fwd: Chala januya nadila abhiyan
Date: 3 April 2025 at 1:22PM
To: Ronita Bhattacharya ronita.b6@gmail.com

Pls ignore previous mail

"Vision where Passion meets Purpose of inspiring & transforming lives"

Sincerely

Dr (Mrs) Snehal Subhash Donde

MSc, PhD (Zoology) EMBA, PGDEM, MEM, PhD (MS),

Fulbright Scholar, Washington DC, Fulbright Foreign Scholarship Board & United States Bureau of Education & Cultural affairs,
Jalnayak Govt of Maharashtra (Thane & Mumbai), Member, World Water Council & Core Member Indian River Basin Council,
Chairperson, Clean & Healthy Rivers Committee, Microbiologist Society, India

Dean Administrative Affairs, BRC, GEV, Affiliated to University of Mumbai.

Mob. 9819088651, 9167698570

----es--=- Forwarded message ---------

From: Dr. Snehal Donde <drsnehaldonde @gmail.com>

Date: Thu, 3 Apr 2025, 1:21 pm

Subject: Re: Chala januya nadila abhiyan

To: AMBARNATH MUNICIPAL COUNCIL <chiefofficerambarnath @gmail.com>

Coc: <seticthn @gmail.com>, "&T. 37. BT0T YTy fauTT, Ha&ar <getmidkalwa@gmail.com>, RO Kalyan <rokalyan@mpcb.gov.in>,

foreRIfgeIY 3101 <collectorofficethane @ gmail.com>

Dear Gaikwad Sir,

CO AMC

Greetings!

Pointwise is my response to your report of CJN minutes compliances. Please take note of the following points;

1- as per old records nallah was term used for stream orders and kindly note that in olden days temples used to be established on
bank of river and not literal meaning nallah (drainage), as river water is considered holi and sacred

2- regarding irrigation dept mentioning that it is not notified, letter is dated of year 2022 and thereafter. However, kindly note that to
notify this river and demarcation of blue line red line flood line Kalwa division Jalsampada office under Mr Bodke DE has already
completed survey work in 2023, after tender process and work order, the report is submitted to Chief engineer for approval. | have also
followed up with Mr Naik Chief engineer and requested to speed up notification of Waldhuni, as it is delayed for more than a year. Also
a joint meeting was recently conducted in Superintendent engineer office to get the status report. An RTI was also filed to get the work
order as right status is concealed.

3- instead of all that is proposed in the temple tourism project, please note that as AMC has never priorities to treat the sewage and
establish SBT as suggested time and again, that untreated sewage continue to be discharged in the stream flowing in front of the
temple. Instead of concretizing river bed affecting the water percolation and putting this river in a pipe is mindless work. It is
responsibility of Municipal administration to treat sewage with effective model.

Satellite image shows that 2015 onwards concretization and cornering of the river with sewage to put it in pipeline has been executed.
Temple premises will be clean and beautiful if ecological flow and biodiversity is allowed to flourish. And necessary facilities created for
garbage disposal along with sewage treatment.

It is no way a solution to concretize river bed to keep temple premises clean.

All over the municipal area issues of garbage is prominent, due to mismanagement.

4- Environment clearance is important in every case. As River Rejuvenation Committee (RRC) is non functional in Thane region
although since 2018 as per ngt order and MPCB being member secretary are required to submit quarterly complaince reports, Hence i
have discussed with Mr Nipurte in Collector office, urban development dept, as he is nodal officer given by the collector for
compliances of river related work and activating RRC. Therefore, kindly consult with this committee too before carrying out any work
on Waldhuni river please. All the other approval documents issued by various departments to give approval for temple ghat
construction is contradictory, in my views. Hence need to be considered for varification. Therefore we request you to keep the ghat
work on hold.

5- yes for shiv mandir development work we had requested to call a joint meeting for the work to be executed with consultative
approach, but in presence of our team of river experts and Jalprahari, which was not done. Hence we request you to again conduct a
meeting.

Please note that as per ASI recognition to the temple as heritage, display board signify that up to certain mts no work can be carried
out. Even this has not been addressed in the said minutes of meeting. And ghat work is in violation of such norms.

Also note that geotechnical mapping, hydrogeology and hydraulics survey is not conducted at all prior to the ghat work initiation.
During the monsoon time we have witnessed flooding in the area as well as shivling submerged in gutter water. As all drainage is put
to oneside towards the temple.

| request you to visit the place and do needful as requested and demonstrations presented before Previous CO and additional CO,
about impactful SBT technology for sewage treatment.

As you have given examples of Nashik, Alandi and Varanasi, for similar temple tourism and beautification, kindly procure right
informations as in Nashik there is HC order where NEERI has submitted report for deconcretization. Same is the case with other two
sites you have mentioned. | shall share with you information if required.

Instead of concretization and beautification we need to first work on sewage treatment and garbage management, as air quality is also
affected.

7- yet dismantling of textile units not done

Looking forward to your prompt action in all the above, with scientific understanding please.

Warm regards

Jalnayak Dr Snehal Donde

"Vision where Passion meets Purpose of inspiring & transforming lives"

Sincerely

Dr (Mrs) Snehal Subhash Donde

MSc, PhD (Zoology) EMBA, PGDEM, MEM, PhD (MS),

Fulbright Scholar, Washington DC, Fulbright Foreign Scholarship Board & United States Bureau of Education & Cultural affairs,
Jalnayak Govt of Maharashtra (Thane & Mumbai), Member, World Water Council & Core Member Indian River Basin Council,
Chairperson, Clean & Healthy Rivers Committee, Microbiologist Society, India e —

Dean Administrative Affairs, BRC, GEV, Affiliated to University of Mumbai. AT N BTN

)

Mob. 8819088651, 9167698570 L AW ED N

/

On Wed, 2 Apr 2025, 7:16 pm AMBARNATH MUNICIPAL COUNCIL, <chiefofficerambarnath @gmail.coms wrote:
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6\0 Respected Sir / Madam,

Please download the attached file.

Yours Faithfully,
Ambarnath Municipal Council
Contact No. :- 0251-2682353

Piant trees, save frees.
Please print only if necessary. !!




i,

T z) ST e ’Ig, AT fG1E Q6/ou/3033 _ qﬁfwwma ' ‘
: ST A BT /R o3, i % :

o VAT Wriayis AT SUseT e
2) TERTE ST

he bridges, ditches, dikes and fences on, or beside,

ours and creeks below the high water mark,_and of

ks and all canals and watercourses, and all standing and

all rever situated, which are not the properw!of_ persons !egall’;_v

T AL 1y, and except in so far as any. rights of such persons may be

capable oft q.’dbtg‘ip: fﬁ:’f’gg,‘g?i:f e.rﬁepl as m{{y be otherwise provided in any law for the

; "‘m.b”""f'd.;; g e and are hereby declared 1o be, with all rights in or over the same, or
_lime being in forc ?;b?fhe property of the State Government and it shall pe lawful for the

pliny ora ispose of them in Such manner g may

; in this behalf Subject abways 1o the rights of way, and al}

als legally Subsisting. *

“In the event of any encroachment being made op any land o

& Slafﬂ Gawhlmen’ (Whelher or not in ('haﬁl,’(;' Q/ any !{jcﬂ" u“[}“jri{],l) Oor (‘1"" S!l(‘h Idnd be'ng chd
for the purpose of hawking or selling articles withous the Sanction of the Clent authoyiy o
I be lawfidl for the Collectoy 10 summayify OF Femove o, oach e
w'tlcfaTwhmocver hawked or exposed for sale 1o po Chiment ‘?’ Cay
M2, ¥r 202446, Waldhyp, . Adv Sapi “Xpenses e

r foreshore vested in the

Wrred



therefore shall be Livaadle frvome ey Pt \68- ;

r{!urc'\uld

AT -mfh TS W U"\ﬁ m

"ng TR !

= AU

TOTAT

ATIHTH, W §. BGA

. I\!\'J;{




Trans (ehs n—jm\l 0% ﬁf_'*iu lé"ﬁé‘tﬂ_-ké

ENGLISH TRANSLATION b 6 I 3

EXECUTIVE ENGINEER, THANE IRRIGATION

DEPARTMENT, KALWA (THANE)
Opposite Sahkar Vidyalaya, Old Mumbai-Pune Highway,
Kalwa (Thane) 400605
Telephone Number:- 022-25300664

Email:- eetmidkalwa@gmail.com

JA.KR.THAPVI/PRASHA-1/LOPRAMA /WALDHUNI/1555/ SAN

2024 Date:- 01/04/2024

To,
The Chief Officer,
Ambarnath Nagarparishad,

Ambarnath

Subject: Illegal concretisation of Waldhuni River bed near

the ancient Shivmandir at Ambarnath West...

Reference: 1) Water Master Dr. Snehal Donde’s site visit
tour to Waldhuni River on 17/05/2023.
2) This Office letter KR.THAPVI/PRASHA-

4/2442/2023, dated 27/06,/2023
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3) Adv. Srimati Sarita Khanchandani’s e-mail
dated 02/03/2024
4) Adv. Srimati Sarita Khanchandani’s Legal

Notice-2 dated 06/03/2024

With reference to the above subject, vide complaints at
Reference Nos.3 and 4 made by Adv. Srimati Sarita
Khanchandani about the bed of Waldhuni River at the ancient
Shivmandir in Ambarnath West being concretised have been
received and copies thereof are enclosed herewith. On perusing
the complaints received it relates to the illegal encroachment /
construction done in the bed of Waldhuni River flowing within the

limits of Ambarnath Nagarparishad.

Earlier in the “Chala Januya Nadila” under
“Swatantrayacha Amrut Mahotsav” Dr. Snehal Donde, Water
Master, Water Resources Department Ambarnath
Nagarparishad, Ambarnath along the with Regional Officials
inspected Valdhuni River on 17/05/2023. In the status
observed during the said inspection you were informed vide this
Office letter at Reference No.3 to take necessary action at your
level for removal of obstructions/construction in the flow of
Waldhuni River and restoring the River to normalcy, reduce water

pollution, evict illegal constructions along the banks of the
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River/Nala etc. With reference to the complaints on the above 6 ,'S

subject you are once again informed that,

Following legal provisions and Government guidelines
 are available as regards ownership of river nalas, illegal
constructions done thereon and nearby, eviction of
encroachments, solid waste disposed in river nalas, removal

of radaroda.

1) Maharashtra Land Revenue Code 1966
I. Section 20 -

All public roads, lanes and paths, the bridges, ditches,
dikes and fences on, or beside, the same, the bed of the sea
and of harbours and creeks below the high water mark, and
of rivers, streams, nallas, lakes and tanks and all canals
and watercourses, and all standing and flowing water, and
all lands wherever situated, which are not the property of
persons legally capable of holding property, and except in so
far as any rights of such persons may be established, in or
over the same, and except as may be otherwise provided in
any law for the time being in force, are and are hereby
declared to be, with all rights in or over the same, or
appertaining thereto, the property of the State Government
and it shall be lawful for the Collector, subject to the order of

the Commissioner, to dispose of them in such manner as

v AN W
e ‘.’x § o
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may be prescribed by the State Government in this behalf,
subject always to the rights of way, and all other rights of

the public or of individuals legally subsisting.”

II. Section 50 (i) -

“In the event of any encroachment being made on
any land or foreshore vested in the State Government
(whether or not in charge of any local authority) or any such
land being used for the purpose of hawking or selling articles
without the sanction of the competent authority, it shall be
lawful for the Collector to summarily abate or remove any
such encroachment or cause any article whatsoever hawked
or exposed for sale to be removed; and the expenses
incurred therefore shall be leviable from the person in
occupation of the land encroached upon or used as

aforesaid.”

As per the aforesaid Sections of Maharashtra Land
Revenue Act 1966, ownership of Government lands being
with the District Administration /Collector they should
regulate the unauthorized encroachments taking place on
the banks of rivers / nalas of the City and solid wastes in
urban areas and it is necessary to get them evicted on time
through the concerned Mahapalika, Urban Development
Department, local autonomous bodies etc.

4
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2)

3)

Vide Sections 52 to 58 of Maharashtra Regional and Town
Planning Act 1966 it is mentioned that by treating all
constructions, fillings etc. done without permission of the
Planning Department as encroachments / unauthorized
constructions and to record such encroachments
unauthorized constructions, service notices upon them
and evict them with assistance of the District
Administrative Department, local autonomous bodies,
Police Department etc. As per the said Sections it is
necessary to take requisite as well as preventive action as
regards proliferation of encroachments and unauthorized

constructions in the cities.

Vide Water Resources Government Resolution KR. PURNI-
2018 / (182 / 243 / 89 / SINVY.9(MAHSUL), dated
03/05/2018 and Water Resources Government Resolution
KR. PURNI-2018 / (182 / 243 / 89 / SINVY.9(MAHSUL),
dated 10/07/2019 for preventing possibility of flood to
ensure that no constructions whatsoever are done within
flood lines to plan for flood lines and with reference to
guidelines given for use of prohibited and restricted areas
it is necessary to regulate the same by local autonomous

bodies giving construction permissions.
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4) Vide Urban Development Department Government

6%

Resolution = KR.TPS-1815/PR.KR.359/15/NVI-13, dt.
06/05/2016 it is mentioned that “By making updated
satellite photographs available every 6 months to do
effective monitoring of encroachments / wunauthorised
constructions springing up during the intervening period.
For this purpose to also keep record of such unauthorized
constructions, give notices to those concerned and for actions
to be taken therefor from time to time the Planning Authority
should promptly develop computer system and apprise

Government about fulfilment of the same.”

As per the aforesaid Government Resolutions as
developmental works are responsible for unauthorized
encroachments of rivers nalas, encroachment and radaroda as
aforesaid it is expected of urban local bodies to evict
encroachments, unauthorised filings etc. done near rivers.
Accordingly with reference to the subjection application it is
requested that related action be taken by your Department to
evict the unauthorized constructions, fillings done etc. in the bed

of Waldhuni River.
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- -

This is humbly submitted for your information and taking 6 '9

further action in the matter.

Enclosure - as above Sd/-
Executive Engineer
Thane Irrigation Department
Kalwa-Thane
Copy: Hon’ble Collector, Collector’s Office, Thane, humbly
submitted for information and further action in the
matter.
Copy: Hon’ble Superintending Engineer, Thane Irrigation
Board, Thane, humbly submitted for information.
Copy: The Sub-Divisional Engineer, Irrigation Sub-Division
No.1, Kalwa-Thane for information.
Copy: Dr. Snehal Donde, Water Master, Chala Januya Nadila
Drive for information and further action.
Copy:  Adv. Srimati Sarita Khanchandani for information and

further action.

TRuUE Copy
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BEFORE THE NATIONAL GREEN TRIBUNAL
SITTING AT PUNE

ORIGINAL APPLICATION NO. 218 OF 2024

Dr (Mrs) Snehal Donde )...Applicant
VERSUS
Union of India and Ors )...Respondents

ADDITIONAL AFFIDAVIT IN REJOINDER ON

BEHALF OF THE APPLICANT

RONITA BHATTACHARYA BECTOR
Advocates for the Applicant

Office No. 17, 1% Floor, Rohit Chambers,
Janmabhoomi Marg, Fort,
Mumbai — 400 001

Email: ronita.b6@gmail.com




